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Is it the pleasure of the Council that |
permission be granted to Shri Gopaldas |
Bulakidasji Mohta for remaining absent
from all meetings of the Council during
this session ?

(No hon. Member dissented.)

|

Mr. DEPUTY CHAIRMAN : Per- |
mission to remain absentis granted.

PAPERS LAID ON THE TABLE

STATEMENT SHOWING OBJECTS ON WHICH
AVIATION SHARE OF PETROL Tax FunD
WAS EXPENDED DURING IQ50-S1.

SUMMARY OF PROCEEDINGS OF ELEVENTH
SessioN OF INDIAN LaBOUR CoON-

[ 25 NOV.1952] Indian Export-Import Trade

FERENCE HELD IN I951.

THE MINISTER rorR COMMUNI-
CATIONS (SHR1 JaGJivaN RaMm):
Sir, I beg to lay on the Table a State-
ment showing the objects on which the
aviation share of the Petrol Tax Fund
was expended during the year 1950-51.
(Paper placed in Library, See No.
P-64/52.]

THE MINISTER ror LABOUR
(SHRI V. V. GIri) : Sir, I beg to lay
on the Table a copy of the Sumtmary
of Proceedings of the Eleventh Session
of the Indian Labour Conference held

at New Delhi in August 1951,
[Paper placed in Library. See No.
IV R. 0. (38).]

RESOLUTION RE DIVERSI-
FICATION OF INDIAN
EXPORT-IMPORT TRADE

Mr. DEPUTY CHAIRMAN : We
now take up Resolutions, Mr.
Sundarayya to move his Resolution. |
I have to announce that there is a time |
limit of 30 minutes for the mover and |
the Minister concerned and 15 minutes
for the other Members.

Suri P. SUNDARAYYA (Madras)s)
Sir, I beg to move ths following Reso~-
lution :

41 C8D
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This Council is of opinion that in order ta
meet the present foreign exchange difficulties
and the recent slump in the Indjan export
market and also to meet adequately our import
requirements of machinery and capital goods,
the Government of India should take imme
diate steps to diversify India’s export-import
trade and start negotiations with the Govern~
ments of the U.S.S.R., People’s Republic
of China, Czechoslovakia, Hungary znd other
countries of Eastern Europe so as to conclude
long term trade agrecments with them.

It is a fact that the purpose of the
trade of any country and especially
our country, with foreign countries
must fulfil the following objects. If
our country has to be self-sufficient
in economy, then we must develop
the heavy industries. For this pur-
pose unless we get essential machinery
and build up our machine tool indus-
tries and other heavy industries, it
will not be possible to become economi-
cally self-sufficient and our whole eco-
nomy will have to depend on the foreign
countries.

The second object with which we
have to conduct our foreign trade
should be to get essential supplies
with which we can carry on our indus-
tries and which essential supplies
are not there in our own country or
are inpsufficient to meet our own needs.
To meet the cost of these essential
supplies of machinery and the raw
materials, we must be able to export
whatever is surplus.

Now taking these as our objects, does
our foreign trade policy fulfil these
objects or go to meet these demands
of the country ? No, it does not. 1
will give instances after instances and
point out how it does not fulfil these
objects. Today most of our trade—
both import as well as export trade—
is mainly with one set of countries,
especially U.S.A., the United King-
dom and its colonies and Western
European countries. In  1951-52
from the total imports of nearly Rs.
965 crores, Rs. 288 crores worth of
goods have been imported from Great
Britain and its colonies and another
Rs. 288 crores worth of goods have been
ported from the United States of
America; w hich means 30 per cent.
from the United Kingdom and the
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British colonies and another 30 per
cent. from the United States of America
whereas it is only 2 per cent. from the
Soviet Union, People’s Republic of
China and other Peoples Democracies.
It is only about Rs. 21 crores.

Similarly if we take our export trade
also, we will find that out of Rs. 733
crores total export trade, Rs. 365 crores
(50 per cent.) worth of goods have been
exported to Great Britain and its
colonies and Rs. 130 crores (i. e. 18
per cent.) to U.S.A., whereas our export
trade with Soviet Union, Peoples’
Republic of China and other Peoples’
Democracies in Eastern Europe is only
to the extent of Rs. 15 crores i.e.
barely two per cent,

PrincipAL DEVAPRASAD GHOSH
(West Bengal) : Can the hon. Member
enlighten us as to the nature of the
imports and exports with Russia and
other allied countries ?

SHr! P. SUNDARAYYA : I can
certainly enlighten the Members with
regard to that. But keeping in view
the half an hour’s time and the points
which I have to make, I cannot go into
those detailed statistics but I can lay
those statistics on the Table.

What is the result of this one-sided
trade with Western countries alone?

This makes us totally depsndent upon |

the vagaries of the market, of the
price system, of the industrial situa-
tion in these Western countries and it is
a fact—for the last few years we have
been depending on them—that we are in
need of so much improved machinery
to replace our own worn-out machinery
and that we are also in need of large
amounts of capital goods with which
to build our new industries, to build
heavy industries. We are unable to
get the quantities which we require
from these countries.

Kuwaja INAIT ULLAH (Bihar) :
Has any offer of these countries been
rejected by the Goverrment of India.

' the
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Surt P, SUNDARAYYA : Pleas
have patience till my speech is over.

Sir, it is also well known that in the
textile industries, jute and sugar—in
fact in practically almost all our in-
dustries—our machinery has been worn-
out and it requires tremendous replace-
ment. But it is also the complaint of
the industries that in spite of the orders
which they have placed in Britain. in
U.S.A,, they are not getting the machi-
nery in time even as they promised in
their agreements and the result is that
the building up of new industries is
suffering and the replacement of our
worn-out machinery is suffering. We

do not have definite figures to calcu-
lats the amount of machinery that
we have to replace in various indus-

tries. The quantity is not known or
the value is also not known. Even
the Planning Commission has not
estimated how much machinery is
necessary to be imported so that we
can make the necessary replacements
as well as to develop new industries.
Except fixing up production targets,
the Planning Commission failed to have
an idea as to how much machinery is
necessary to be imported and from
where it has to be got. It left every-
thing to the free market in America,
Britain and its colonies. It itself has
no dcfinite plans to procure these
things. Now you can take one or two
instances as to how the non-supply
of our demands of machinery has affect-
ed our own plants. Now, take the
question of the recent power cut in
Bombay during the last year. The
Government pleaded that it was due
to the failure of the monsoon. They
said that the existing Power Houses
were unable to meet the needs. I do
not think that thatis the correct reason.
The fact is that they have failed to
build up the electric power houses
and the plant because they could not
get the machinery which they had
ordered from America. The result was
that there was power cut. Many in-
dustries had to be stopped ; there was
unemploy‘ment and there was tremen-
dous cut 1n production—ncarly to the
tune of crores of rupees. Similarly,
Hydro-Electric  Scheme  in
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Machkund has been delayed because
the Madras Government could not
g:t the machinery from America. The
sam: thing happened in Bhakra—
Ningal dam also. In this connection,
the Industrial Finance Corporation
has stated : )

(1) Difficulties in getting supplies of raw
materials at reasonable rates and difficulties
in getting machinery and component parts
in time for replacement and completing the
erection of new factories have obstructed pro-

duction and prevented the targets from being
., achieved.”

That is the way our industries are
_ getting on because we have to depend
. on America and Great Britain for our
needs.

Now, take again the question of the
development of our heavy industries.
Even the National Planning Com-
mission neglectedit. That is probably
the most neglected part of our develop-
ment schemes. If you take the figures
regarding the imports during the last
- five years from 1948 to 1952, you will
see that the total amount of machine
imports is : For 1948-49 about 80
crores; for 1949-50, 8o crores ; for
1950-51, 85 crores and for 1951-52, 104
crores. So much worth of machinery
has been imported. In the imports
machinery of all kinds of things have

been included. Even typewriters have .

been included in these imports. Ifwe

will analyse these imports, we will come

to know how much of this machinery

is machine tools, which is a basic need

for us today, and we would get an

alarming picture. In 1949-50, 3} crores

of rupeces worth of machine tools

have been imported which later on

gradually decreased year by year and
in 1950-5I, oaly 1'8
machinery has been imported. What
does this show ? This shows that we
are unable to get machine tools which
are absolutely essential to develop the
machine—building industry in our
country for which we have always
to depend on foreign countries for
our needs.

but I think I might clear the ground
So far as import and export trade by
private parties is concerned, our im-
port licenses for soft currency areas are
available to the whole rangc of coun-
tries. It is available to Soviet Russia.

SHRI P. SUNDARAYYA : I will
come to that point.

SHRID. P. KARMARKAR: Second-
ly, to make the position a little more
clear, I may say that under our export
licence anyone can export to “any
country he pleases.

12 NOON.

.SHRI I?.'SUNDARAYYA: How does
this positively lLelp in developing the
trade with thc Soviet Union or the
Eastern Democracies ?

Before I come to that actual point, I
want to point out how dependent \’ve
are on America in regard to this matter.
It is not only hampering our efforts
to get sufficient materials and machin-
ery, but even in the matter of food and
other things it is disadvantageous
Government has a tendency always to
depend solely on the British Common-
wealth i. e. the British Empire and its
colonies and America. They never
tried to enter into any trade agreement
with the Soviet Univn or China. In
fact, there was an offer from China
that it could supply one million tons of
foodgrains, last year. But the Gov-
ernment refused to take advantage of
that offer. Similar is the case with the
Sovie’g Union. Naturally, when
America is trying to higgle-haggle and

] trying to delay, then we scnt a request
crores worth of | to the Soviet Union to su

pply our
needs as an emergency. We know that
the moment they received the request,
they did not higgle-haggle, but imme-
diately went forward to help our
country. Government again and again
have refused to give the prices of the
Soviet wheat or the Chinese rice,
so that we could compare those prices
with those in America and other coun-

- Tug MINISTER ForR COMMERCE | tries and say which is better and more

(SHR1 D. P. KARMARKAR) : I do mnot
wish to interrupt the hon. Member,

cheap, whether it is the Soviet or
the American supplies. Just now, we
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have seen that 20 per cent. of the
American wheat consists of dust and
beetles. That is the quality of the
wheat that we get from America. Re-
cently, in this connection I may bring
to the notice of the House, Ceylon has
entered into a trade agreement with
China from which it got rice supplied
at a considerably cheaper rate than they
were getting hitherto from the other
sources. Also, it was able to sell all
its rubber at a considerably higher
rate than what it would have got from
America or other Western Countries.
That is the position with regard to our
imports.

Then, if we take our exports, once
again, most of our exports are diverted
to America or U, K. The result is
that we have to depend upon the
vagaries of the Americans., The result
is that for many of the important items
of export there is difficulty, Yester-
day, we have heard it said in the House
that in the tea industry there is slump
and that lakhs of workers have been
thrown out of employment. Similarly,
with regard to the coir industry and
pepper industry. In all these cases,
there is slump. This is the position.
What are we to do ? If we want to
have good supply of goods that we
require and if we want to have good
markets for the various goods which
We want 1o export, then, certainly, we
must have trade agreements, long-
term trade agreements with all the
countries from where you could get
markets and where we could send our
own surplus goods. But Govern-
ment refuses the responsibility to in-
vestigate and find out the possibilities
of trade in imports of machinery etc,
{rom the Soviet Union and the Eastern
Democracies and also it fails to con-
clude trade agreements with these
countries. It {ollows a conscious
policy of restricting or putting as many
obstacles as pussible in the way of trade

_agreements with  these countries,
though that is harmful to our own
national interests,

i SHrI C. P. PARIKH (Bombay) :
What are those obstacles ?

18

Surr P, SUNDARAYYA : Have
patience please. )

Surr H. D. RAJAH : (Madras) :
Is there a quorum ?

Mr. DEPUTY CHAIRMAN
Ordecr, order.

SHrR1 P. SUNDARAYYA : Some-
times the argument is advanced that
the Soviet Union or the Eastern Demo-
cracies—even highly developed coun-
tries like Czechoslovakia—are not in a
position to supply the needs of our in-
dustries, and therefore we have to
mostly depend on America and Britain,
Our Government refuses even to in-
vestigate the possibilities of getting
machinery from the Soviet Union or
Czechoslovakia but yet they have this
argument to put forward that these
countries are not in a position to
supply our needs in spite of the repeated
declarations of the Soviet Union and
Czechoslovakia that they are in a posi-
tion to supply them. For the informa-
tion of the House I will read the follow-
ing from the Moscow Economic Con-
ference in which the Minister of the
Soviet Union for Commerce has given
the offer apart from so many other de-
clarations made by their representa-
tives in the various Conferences:

Indian Export-Import Trade

“Soviet commercial organizations are in a
position to trade with South-East Asia and
the Near and Middle East. They could
place orders there for such traditicnal expoit
items as rubber, non-ferrous metals, jute,
cotton, shellac, 1ea, spices, tobacco, etc.
in exchange for industiial goods and equip-
ment, particularly for the metallurgical, fucl
and chemical industries and aslo for the light
and food industries. This would make it
possible for these countries to process their
raw materials themselves. Soviet industiics
organizations could also 1encer technical
assistance in the design and constructicn ot
industrial enterprises, power plants, irrigaticn
systems, etc. The Soviet Union coula supply
these countries with tractors and divcise {a1m-
ing machinery which would help to develcp
their agriculture.”

SHRI B. GUPTA (West Bengal): The
hon. Minister would do well to listen to
the spuech.

Mr. DEPUTY CHAILRMAN :

Order, order.
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SHRI P. SUNDARAYYA :

*Soviet forcign trade organizations are pre-
pared to establish and develop commercial
relations with business interests in India,
[ndonesia, Pakistan, Ceylon, Burma, Thailand,
Malaya and other South-East Asian countries.”

The purpose for which I am reading

these extensive quotations is to show

- how the Government has failed to take

advantage of these and in fact is putting
forward difficulties.

What is the use of my reading when
the hon. Minister is consulting with
officials ? .

SHRI B. GUPTA : He can consult
with us.
SHRI P. SUNDARAYYA ;

“The payment procedures employed by
Soviet trade orgamzaticns—ura generaly
known facts bear tnis out—far trom being
less favourable than those in othel countines,
are more flexible. Practice has shuwn that
usuaally Soviet foreign traae organizaticns have
no ditfficulty in arranging mutually acccptable
and advantageous methods of payment.
Soviet trade organizations are piepaied to
coaclude barter transactions, receive payment
for goods 1n local currencies, and spena them
in the countries concerned. Consiuering
that many countries are experlcncing toieign
exchange difficulties , barter transacuions and
payment in local currencies should contritute
11 no small measure to the expansion of tade.
Our organizations can also eficct pay-
ment through national banks, dispensing wih
the services ot foreign banks, 1n this way bring-
ing more business to the national banks ar.d
StlLaiailag welr intercst in foreign trade
operations.”

This quotation is a most important
offer from the Soviet Government if
only we are prepared to take advantage
of it, if we are prepared to trade with
them and start negotiations with
them to find out the goods they are
rcady to supply, the prices and the
way in which the whole trade has to be
carried on, etc. There is a definite
offer that they are prepared to take
any currency, any nauonal currency
with which we are prepared to trade,
they are prepared to do 1t through our
own banks and we necd not depend
upon any other foreign bank, 1In spite
of this offer itself, the Government has
failed even to start negotiations with
the Soviet Union, Czechoslovakia and
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others to conclude a long-term agree-
ment for trade purposcs.

(Time bell rings.)

Mr. DEPUTY CHAIRMAN : You
have only 3 minutes more.

SHRI P, SUNDARAYYA: You must
give me some more time.

Mr. DEPUTY CHAIRMAN : If
your colleague gives you time I have no
objection. You will be encroaching
upon others’ time.

SHRI B. RATH (Orissa) : The rules
provide that if you permit, then the
time of the hon. Members can be ex-
tended, .

Mr. DEPUTY CHAIRMAN : He
has had halt an hour’s time. Please
try to wind up. You will be en-
croaching upon others’ time if you
take moic tme,

Sur1 P, SUNDARAYYA : Let us
see what are the difficuliics which
Government is creating in negotiating
these uade agicemenmis.  We have
trade representatives in practically all
the important countrics of Western
Eurcpe, Britain and America but you
dor't have wrace representatives at all
eitler in U.S.S.R. or Czechoslovakia
or the Eastern Democracies or the
Chinese Republic, though the trade
Representatives of U.S.S.R., Hungary,
Czechoslovakia eic. are there in India.
Government may bring the argument
that recently we have concluded a trade
agrecment with Hungary.  Though
tnere was a trade agreement with
Czechoslovakia, we have not yet re-
newed it.  L'he negotiations have been
going on. What 1s the difhiculty in
renewlug thesc trade agreements or
concluding new trade agreements which
will be beneficial to us ? Of course
the difficulties are these. The
Minister just now explained that we
are tollowing a policy of issuing licences
and the licences 1ssued for soft currency
arcas which may amount to Rs. 5,500
million. They will say that these
licences are available for the Soviet
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Union, Czechoslovakia or Hungary
and for all the soft courrency areas.

But they refuse to conclude definite
trade agreements with these countries,
specifying the quantities that they are
prepared to take from those countries
and specifying the quantities that we
are prepared to send tothese coun-
tries. Thereis no definite agreement
about the quantities. They say they
cannot enter into commitments with
these countries. But all the same we
know that our Government has entered
into definite agreements about the
quantities with other countries. There
is the Indo-Egyptian, Indo-Pakistan
agreement and there is also the Indo-
Austria agreement and agreement with
West Germany. But Government has
not entered into any long-term trade
with the Soviet Union or the Eastern
Democracies, specifying the quantities.
Why should there be this discrimina-
tion against the Soviet Union and
the People’s Democracy ?

The Government says, “We issue
licences and it is for the individual
manufacturer or the individual import-
er to get these articles from whichever
country they want to get them, whether
it be from the Soviet Union or
Czechoslovakia or any other country.”
But this, I submit, is nothing but shirk-
ing responsibility, because if any in-
dustrialist wants to by machinery from
say Czechoslovakia or from the Soviet
Union, or Hungary, he must have the
guarantee that spare parts would be
available. Only then can these
machineries be imported and fitted
up here and put in service, Techni-
cians should be able to give him the
aecessary help. These should be
guaranteed and this is possible only
if Government conclude a long-term
trade agreement with the countries
concerned. It cannot be done by
leaving e individual importer to
arrange things. So many difficulties
come up. There is the question of
transport, there is the question of
shipping and the question of insurance
and the question of banks through
which the whole transaction is to be
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carried out. Therefore unless the
Government is prepared to have a long-
term trade agreement with these coun-
tries, these difficulties cannot be solved.
If this long-term trade agreement is
there, then individual industrialists
will be prepared to venture. Even
those industrialists who have come back
from the Moscow Economic Con-
ference.... ...

(T'ime bell rings.)

Mr. DEPUTY CHAIRMAN : You
have taken five minutes more.

SHrlr P. SUNDARAYYA : I will
take only another five minutes, Sir. In
any case when I have encroached......

Mr. DEPUTY CHAIRMAN : If
Mr. Manjuran is prepared to give up
five minutes of his time I have no ob-
jection,

SHRI P. SUNDARAYYA: Mr. Man-
juran is only moving an amendment.

Suri M. MANJURAN (Travan-
core-Cochin) : I give up five minutes,
Sir.

SHri B. RATH : Sir,may I.......

MR. DEPUTY CHAIRMAN: : Please
rcsume your scat. Let him continue.

Suri P. SUNDARAYYA : Sir, I
may aiso say that even when individuals
apply, licences are not being given by
the Government. Here I have a few
letters, one about mica. Mr. T. Rama-
chandra Reddy says that after repeated
eniquirics—and he is not a Communist
but a non-Communist in politics—he
has not been able to get a reply from
the Ministry. There is then another letter
from a concern in Calcutta—a com-
pany there which wants to trade with
the Soviet Union and send them
6,000 tons of tea for which there is a
demand. With regard to that also
there has been no reply from the Gov-
ernment. I have got these letters, .
but since my time is short I do not
want to go into their details. On the
top of that the hon. Minister......
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MR. DEPUTY CHAIRMAN
You may place the letters on the Table,

SHRI P. SUNDARAYYA But
I have not read them out but only
referred to them in my own words.

Mr. DEPUTY CHAIRMAN
You have referred to them snd made
some allegations to the effect that the
letters have not been replied. So
you should place the lctters on the
Table of the House.

SHrr P, SUNDARAYYA And

as regards the

Surl T. S. PATTABIRAMAN
(Madras) : Can we take it that they
will be placed on the Table of the
House, Sir ?

Mr. DEPUTY CHAIRMAN : You
will place them on the Table.

Surt P. SUNDARAYYA : I will

At the Soviet Exhibition goods
worth Rs. §,30,000 only were sold and
I hope that the Commerce Minister
knows that, and not Rs. 27 lakhs.
The Minister wondered what was
done with all the money—whether
it was used for subversive purposes
or not. But as matter of fact, out of
this, the expenses for the arrangements
came up to Rs. 2,30,000 and for the
remaining sum, the Reserve Bank did
not give the necessary sanction for
remittance. It was only after a few
months of attempts that the sanction
came, and the moment it was given,
the amount was sent out—this is the
statement of Tass. From these it is
evident that in spite of our national
necds, the Government refuses to
conclude trade agreements with these
countries, in spitc of clear~cut offcrs
from Czechoslovukia and other coun-
tries. You could develop trade with
these countries if only ycu wanted to
do’so.
term trade agreements with  these
countries, these countrics would be
able to supply you with things that
you want and at the same time they
would be able to take from us what
we are able to supply them, things

!
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of which we have a surplus in our
country and for which we are seeking
a matket outside. ‘That being the case,
I hope the House will certainly favour

| the entering into such agreements and

. a

therefore will support my Resolu-
tion.,
Mr. DEPUTY  CHAIRMAN :

Resolution moved :

That this Councilis of opinicn that in order
to meet the present foreign exchzrge d]ﬁi-
culties and the recent slump in the Indian

| export market and also to meet adequately

If you try to conclude long- |

our import requirements of machinery and
capital gocds, the Goverrment c¢f India
should take immediate steps to diversify
India’s export-import trade and start negotiat~
ions with the Governments of tke U.S.S.R.,
Peoples’ Republic of China, Czechoslovakizs,
Hungary and other countries of Eastern
Europe so as to conclude long-term trade
agreements with them.

this
He

There is an amendment to
Resolution by Mr. Manjuran.
may move that amendment now.

Mr. DEPUTY CHAIRMAN :
You have given up § minues of your
time.

Surr M. MANJURAN Sir, I

move :

7

That for the words “take immedijate steps to
diversify Indiz’s ' export-import trade and
start pegotiaticns with the Governments of
U.S.S.R., Peorles’ Republic of China,
Czechesh vakia, Hungary and other coun-
tries of Lastein Europe so as to cenclude
long term trade agreements with them’ the
following words be substituted, namely :

““facilitate tte opening of import-expert
trade with all the countries of the World
with whom India has no such trade so far.”

For me, there was considerable
difficulty even to understand the
resolution because what it suggests s
almost confounding according to me.
I felt that the whole Resolution was
giving certain panacea to get out of the
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evils in which we aie at present finding
ourselves, namely exchange difficulties,
slump in export and want of capital
goods and machinery. The p@nacea
suggested ig diversification of export-
import trade. I am afraid a logical
process will contradict the Resolution
in itself because diversification is never
a solution , according to me. We have
got certain export-import trade with
certain nations which, according to
what the Minister gave us to under-
stand and which, according to my
understanding, was not restricted to
any particular area. Even the mover
of the Resolution himself said that we
had agreements with Czechoslovakia,
we had trade agreements with Poland,
we had trade agreement with Rumania
and in what particular manner have
these trade agreements benefited
India would have given us a lesson ss
to what the diversification of our
export-import trade wou'd further do
to us. The Czechoslovakia Govern-
ment entered into a trade agreement
to establish a factory for radio manu-
facture in Bombay, called the Tesla
Radio Manufacturing Co. which, to
me, was on the same basis and condi-
tions as Mr. Birla’s Hindusthan
Motors or Stud:bakzsr Corporation or
any other commerci:l concern. How
is the further agreemsnt with Czecho-
slovakia going to reduce our exchange
difficulties and what is the quantum
of our exchange difficulties ? How
have they  originated ? Exchange
difficulties, to my knowledge are created
by the dispirity of export-import
which the mover of the Resolution sug-
gests would be removed by a diversifi-
cation of the trade. I cannot see
anything more illogical than this and
that is why my amendment is devoted
to remove the anomaly created by the
Resolution itself suggesting the cause
of the malady as the remedy. The
cause is disparity in export-import
and the remedy suggested is diversifica-
tion which does not mean anything
more than changing routes.

Now, we have got grand establish-
ments to look after our trade in diffe-
rent countries. Diversification of
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our export-import trade means fur-
ther 10 establishments with increased
expenditure. Does it solve our ex-
change difficulties ? I never knew
a word which the mover of the Resolu-
tion gave us to undersatand how
exchange difficulties created by the
fluctuations in the Imperialistic and
capitalistic =~ markets ~ could be re-
moved by our contact with these
socialistic and near solialistic coun-
tries? The whole question, according
to me, is developed on the basis of
evaluation of things. According to us,
Marxists, value is determined by
humin labour. A more efficient
system of human labour is employed
in the Sovict Union and in the near
Socialistic  countries. I could have
understood if the Soviet Union were
prepared to give us things at compe-
titive rates—better things at cheaper
rates. There is no such suggestion.
How would the exchange difficulties
be removed by simply getting things
from another direction ? Is there
a guarantec that the Soviet Unjon,
under the more efficient system of
socialistic production, going to export
to us better things at cheaper rates ?
They said that banking facilities will
be given. Banking facilities do not
mean a solution of our exchange prob-
lems. We have to pay back for what
we get but I have seen what to you
might seem surprising, that it 1s the
fluctuation  in the capitalistic or
imperialistic markets that recently took
place which accounted for a boom in
our exports. In spite of all the pro-.
fessions to the contrary, by long-term
agreement we might stand to lose
such bepgﬁts as we got in pepper, as
we got in coir, as we got in copra and
in each one of these trades. Pepper
was selling at about Rs. 125 per cwt,,
I mean a candy of 600 Ibs. and this
went upto  Rs. 4,600 and odd. It was
determined by the fluctuations in the
imperialistic and capitalistic markets.

From where are we now getting our
commodities ? Is the Soviet Union
prepared to accept pepper on the same
rates that America is prepared to pay ?
"That is another point. How exchange
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difficulties could be removed by di-
versification of trade in a particular
direction is a thing which I cannot
imagine. Therefore, what is required
is opening our trade to the whole world
for full competition at the particular
stage of social production in which we
are now. Of course, we are not
employing the best system of produc-
tion. I know that. We have got a
very bad system of production. We
are actually very much exploited by
America ; we are actually exploited by
Britain ; but, these are not a day’s
event. These have been brought about
by historical processes the removal
of which is not possible by a Resolu-
tion in this Council to divert trade to
U. S. S. R. or to Peoples’ China from
where I do not know what we are going
to get. China, to my best knowledge,
after the completion of her success-
ful revolution, has not been able to
produce any capital goods or machinery
of the type which we want to import.

SHRI P. SUNDARAYYA : We get
food.

SHr1 M. MANJURAN : We should
rely more on concrete statistics
as to what the Soviet Union will be
prepared to give us and what she will
take instead and how the disparity,
if any, could be adjusted. Nothing has
been said even in the elucidation
by the mover of the Resolution. So,
all that could be done and said at this
stage is that we should be a free nation
with free access to every other free
nation. Even recently there were
statements emanating from Russia,
even from the highest divinity, Stalin,
that contraction of the Imperialist
market would pave the way for war.
By introducing a reduced market
for Imperialist or Capitalist products,
we are allowing ourselves to be roped
in by the new thesis of Soviet rulers
for bringing on an early war. Do we
require a war today or should we like
to postpone it ? The very reason that
Stalin stated for the war is a contraction
of the Imperialist market. Here we
want to contract the imperialist market
and we want to bring a war on us. It
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will be better for the powers, the Soviet
Union and America not to fight in the
battlefield of India for their aggressive
ambition and to leave us with the best
wishes of peace. Trade has been the
cause of wars and as long as trade exists
wars will continue.

(Time bell rings.) '

What is the remedy sought by
this Resolution ? Simply this : The
Soviet Government is in a race
with the Imperialistic powers to
create an  aggressive war. Nothing
more could be suggested by this Re-
solution than that every nation should
be given freedom to trade with other
free nations. That is all what my
amendment clarifies.

I hope the House will be only glad
to accept the amendment as it is.

Mr. DEP U.T Y CHAIRMAN :
Amendment moved :

That for the words ““take immediate steps to
diversify India’s export import trade and
start negotiations with the Governments of
U.S.S.R., People’s Republic of China,
Czechoslovakia, Hungary and other ccuntrics
of Eastern Europe so as to conclude long term
trade agreements with them” the following
words be substituted, namcly :—

“facilitate the opening of import-cxpert
trade with al the countries of the world
with whom India has no such trade so far.>”

Both the Resolution and the amend-
ment are now before the House for
discussion.

Surl C. P. PARIKH : Sir, if this
Resolution comes from the Leader of
the Communist Party I can understand
its implications, and its importance
from his point of view. But I think
that when the whole picture of the ex-
port-import trade is put before the
| Members, they will understand t he
position much better. We have to
analyse what 1is our export-import
trade, the main pattern of the export-
import trade. We are importing
goods to the extent of 860 crores of
rupces a year and we are exporting
goods to the extent of Rs. 710 crores.
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At present our import is more than
our export. We have no surplus
balances, resources, at our hands.
Our hands are tied. Unless we can
export more, we cannot import more.
That is the primary guide of the ex-
port-import trade. Unless you are
able to export more how can you
increase the imports, and therefore
what countries willtake those exports,
is the next question. With regard
to this, the position in our country is
as follows : Jute, we are exporting
Rs. 271 crores worth, Tea Rs. 93 crores,
textiles Rs. §8 crores, hides and skins
Rs. 25 crores, spices 27 crores, and
oils 22 crores. I would like to know
from the Members moving the Reso-
lution, what commodities of these
will be imported by Russia. When
we buy the goods of other countries
we buy them because we have a need
for them. Our experience during
the last few years is that we are in dire
necessity of cereals—to the extent of
60 million tons, and I think that if we
were to get a part of this from Russia,
we would have been very willing to
enter into an agreement for exporting

some of our export goods. They
have not co-operated in supplying
the grains, the cereals, and

you want to recommend that we must
enter into an agreement with them.
At present, apart from machinery
many things are required. We will
enter into agreements with countries
that are prepared to give us these goods
and will give the goods that are in our
hands. From the Commonwealth
countries we are importing Rs. 288
crores worth out of our import of 860
crores of rupees worth ; they are hav-
ing from us by way of exports Rs. 365
crores. So the Commonwealth
countries including the United King-
dom are importing into their countries
goods worth more than they are ex-
porting to us. That is a point we
should not lose sight of because those
countries are thus giving preference.
What ever countries take more of our
exports, we will impert from them.
The ties of Commonwealth are there-
ore important for us. If a country
comes forward to buy our exports and
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give us our essential requirements,
we are quite prepared to have an agree-
ment. Our trade is free., We can
import from Russia, Czechoslovakia,
Hungary, or anywhereelse because our
requirements have to be imported.
With regard to America, we are im-
porting from them 287 crores rupees
worth and we are exporting Rs. 130
crores worth. The Leader of the
Communist Party or the mover of the
Resolution will say that we are import-
ing more ; but out of this 287 crores,
our imports on account of food are
Rs. 157 from the United States. So
food excepted, we are exporting more
to America. We are obliged to these
countries, they supply foodgrains which
are very necessary. We have to see
first whether they are willing to take
our exportsandgiveus some preferen-
tial treatment for our exports. Our
export trade cannot be encouraged
unless those countries are also giving
preference to our exports. As regards
machinery we are prepared to buy
to a large extent from other countries
but the machinery that has been till
now installed in this country is of
German, French, English or American
make. I think that we cannot in fac-
tories make revolutionary changes
by having one pattern in certain sec-
tions and another pattern in another
section. The machinery has to be
renovated according to the existing
pattern, otherwise it will be extremely
difficult to run them. As far as 1
know the British machinery has proved
the cheapest. When machinery is
offered by other countries, its upkeep,
technical skill and maintenance are
not guaranteed. The mover of the
Resolution read out more passages
from ccrtain books. Book knowledge
does not help any industry or commerce,
It must be translated into practice.
Russia merely saying : “We are going
to do this or we are going to do that ”
does not help us. Are they going to
take our exports such as our jute etc. ?
And what are they going to offer ?
Are they going to offer what we
require ? There is no use offering
what we do not require. Therefore,
the Resolution has to be carefully
studied. It only shows the way his



201
mind is working—his sympathies.
There are also other countries with {
which we have no agreements. We
are importing from them as the
Minister for Commerce has said, and
there is a free export and import
market for these countries. We are
willing to buy from wherever it is
cheap, whatever country the goods
coms from, whether it is Communist
or Socialist or whether it is Capitalist.
Cheapness is the main thing. That
is why we are buying British ma-
chinery ; it has proved the cheapest.
It has given more service than other
machinery. Some machines of old
makes which had been imported are
unsuccessful or lying idle. We can
export textiles and jute. We can com-
pete in this respect in the foreign
market. We are able to stand compe-
tition with Japan in textiles because our
cost of raw material isless than Japan.
We have got the raw materials while
Japan has to get it from America or
Egypt. We rely on our cotton. It is
essential that we develop this country,
industrialise it to the maximum ex-
tent, but there must be co-operation
from all sections of the country and all
political parties. If counter-propa-
ganda is done, what is the good ?
It will not help. The yield per acre
in agricultural production in our
country is very low. In the case of
industrial production also, I must say
that the cost is higher on account of too
much labour cost. We are employ-
ing two or three times more labour
in industry. If we want to develop
export markets, the only way is to
bring down costs, and the only way to
bring down costs is to rationalise.
Then, Ithink we can compete in many
of the world markets in respect of
many  products. Rationalisation of
{abour is necessary if we are to capture
foreign markets. But itis those people
who are advocating this Resolution,
who are coming inthe way of rationali-
sation. There is harmony and peace
between employers and employees,
but they try to disturb it as far as
possible. Instead of working for this
Resolution, they are working against
it. Some wunions are trying to dis-
turb the harmonious relations between

L3
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employers and employees by all the
means at their command and with all
the propaganda that they are capable
of. If we want export markets, if
we want this country’s products to
reach other parts of the world, we
have to make sacrifices. Every one
of us should put the country’s interests.
in the forefront. If that is not done,
we shall not be able to progress. Itis
no use blaming Government. Govern-
ment has been steadily moving. The
progress that has been achieved in
industrialisation during the last five
yaars is remarkable. We have achiev-
ed something in the industrial sphere
which was not thought of by many,
and on the basis of the plan which has
been drawn up by the Planning Com-~
mission and with the resources which
are going to mobilise in the next
five years, we shall be exporters of food
and exporters of manufactured pro-
ducts, and we shall be reducing our
imports only to raw materials which
are absolutely required by industries.

The hon. mover of the Resolution
has referred to the present exchange
difficulties. He wants that we should
have more exchange. He has not said
a word about how our imports should
be reduced. If we reduce our im-
ports, then our exchange difficulties
disappear. And I can tell you in what
directions we can still reduce our
imports to the extent of Rs. 100 crores.
We are importing rice and flour
machinery. We are thus importing
some machinery which is not needed.
We are importing sewing and knitting
machines, which we can  very well
supply from our indigenous produc-
tion. Cycles and accessories are
being imported to the extent of
Rs. 4,26,00,000, even though we are
having the full installed capacity.
Motor cars weare importing to the
extent of Rs. 4,80,00,000. That can
be reduced by half. Then, cotton yarn
and woollen yarn. We have now
progressed well in the manufacture
of woollens in this country ; we pro~
duce superior woollen garments in
our country ; and still we are import-
ing them. With regard to starch and
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other industrial materials, we are !
importing these to the extent of
Rs. 2,43,00,000. Coconut oil, we are
importing to the extent of Rs. 6 crores.

(Time bell rings.)

. *All these can be produced in this

country. If the hon. mover had sug-
gested ways of saving our exchange,

. by reducing our unnecessary imports,

that would have been helpful. If
he had suggested that these products
should be manufactured on a cottage
industry scale, I think he would have
furthered the interests of the country.
We want that our standard of living
should be raised, our unnecessary
imports should be reduced, and our
exchange should be preserved to us.
He has not rgferred to any of these
things. On the contrary, he is trying
to see that Russian influence and Russian
capital increase and prosper in this
country, so that their civilization or
culture miy be foisted on us and our
democracy may disappear and indivi-
dual freedom may go. All these are the
facts of the case. Otherwise, other coun-
tries would have been mentioned. As
other countries are not mentioned, I
entirely oppose this Resolution, because
the hon. mover of the Resolution wants
to introduce chiefly Russian influence.
We are quite willing to have every-
thing which Russia has to offer us and
of which we are in need. But at the
same time we want to know what
Russia will take from us, and at what
price. Andifthe Resolution is under-
stood from this point of view, I think
every patriotic man who has his coun-
try’s interests at heart will oppose it.
With these words, I oppose the Resolu-
tion,

Sur1 C. G. K. REDDY (Mysore) :
Sir, it is very difficult to oppose
a resolution which comes from this
side of the Hbousz. But I think
I have a preced®nt in my old comrade,

Mr. Mathai Manjuran, who is not
here, who has given an excellent
amendment.

So far, Sir, I think the aspects that
have been touched are the economic

~ . N
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aspects. But as soon as the mover
of the Resolution refused to accept
the amendment, I think the cat was
more or less out of the bag. I can

i well understand that we should di-

versify our exports. If I know the
proper meaning of diversification, it is
not that we should have diversification
in a particular direction only, but we
should diversify in all directions.
Therefore, if the hon. mover of the
Resolution had accepted the amend-

Sur1 P. SUNDARAYYA : May I
explain, Sir ?

Mr. DEPUTY CHAIRMAN :
When the hon. Member replies.

SuRI P. SUNDARAYYA : I would
like to explain now, in order to
avoid confusion,

Mr. DEPUTY CHAIRMAN : No.

Surl K. S. HEGDE (Madras) :
The Resolution is political, not
economic,

Surt €. G. K. REDDY : This
is, I know, more or less in keeping
with their propaganda line as set out
all over the world. Whether it is on
the question of peace, or whether it is
on any other question, it is taken for
granted by certain groups that there
are two countries where the most
excellent conditions exist, and with
whom we should not only have trade
relations, but we must confine our
trade only to them. Now, this pro-
ceeds from certain assumptions which it
is not possible for most of us to accept.
It may be very convenient anrd perhaps
comfortable for a particular party to
proceed on that assumption and on that
premise. I know that the whole
political philosophy of that party bases
itself on that particular premise, -
But it is not possible for those of us
who do not accept that ridiculous
premise that there is a country or a
group of countries which are par
excellence in this world, to accept this
Resolution at its face value.
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I must say that when I strongly op-
pose this Resolution, I would also op-
pose a similar resolution whichmay be
tabled by any other Member from any |
side of the House, which substitutes |
the U. S. S. R. or the so-cilled People’s
Democracies by the U. S. A. and other
satellites of the U. S. A. I must make
it very clear, so that I should not be
misunderstood, that my opposition is
to confining trade with a particular
bloc. It would have been a very
good case, and a very good case even
against Government, to have accepted
the amendment.

Now, Sir, it has been made out

more or less that by having our trade |

with a particular country we wouid
have all the benefits coming to us.
But the facts tell us that it is not so.
It is quite contrary to the proposition
put before us. I know it has gota lot
of propagandist value to say that
we should have trade relations only
with Russia and then we would have no
difficulties whatsoever.

SHr1 P. SUNDARAYYA : _No.

SHr1 C. G. K. REDDY : By the
refusal of the amendment it is clear
that he wants to have trade only with
those people.

Surr P, SUNDARAYYA : If the
hon. Member would only allo'v me io
explain......

Surt C. G. K. REDDY: The!
hon. Member can do that in his reply.
He has the advantage of the right of
reply at the end.

Sir, propaganda is carried on that |

trade with any other country is extreme-
ly bad, and that if you have trade
relations with a particular set of coun-
tries, it would be the best thing not
only for this country but for every
. country in the world. Now, I do not
know if the hon mover of the resolution
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Prayer > which was published only a
month ago—I mean the article on the
Economic Problems of Socialism by the
all-knowing M. Stalin. There he has
put forward a very interesting propo-
siion. We too have read a little of
Marx and Lenin and Engels, and even
the Leader of the Communist Group
here and the mover of the Resolution
will agree with me when I say that
Marx and Engels and Lenin believed
that the only progressive step in a
Capitalist society is that of a world
market. A world market is a progres-
sive  feature of the Capitalist
society which would be able to bring
peoples  together and bring about
Socialism and progress. But today a
theory has been put forward that the
only progressive feature of World
War II has been the division of the
world markets into the Capitalist mar-
ket and the Socialist market. Now, I
should like to know, naturally, from the
mover of the Resolution whether he
believes, as he ought to believe—be-
cause this is a thesis of the party to
which he belongs—whether he believes
in the contraction of the Capitalist
market—not only that, but a division
of the world markets into Capiralist
and Socialist markets. If he believes
in that, the next step after this Resolu-
tion is passed, and if the Government
unfortunately accepts it—(Inrerrup-
rion)—there is no change of that ;
thank God for that. Now, Sir, If
we accept this Resolution, if we
accept the proposition behind this
Resolution which, as I have already
stated, is purely propagandist, it
would mean only that we are going
to be inside the Socialist market. We
are not going to be outside it. I cannot
for a moment consider the propostion.
First ofall supposing therisa country,
or a group of countries which are sup-
reme in everything in the world today
and that it is in our interest to have to
do nothing with other countries and
have connections with only that country
what happens ? Let us assume that
our good lies in having relations only

with this particular country ora group

has deliberately put in this proposal of : of countries. What will happen ?

diversification as a piece of propaganda;
or if it is in keeping with that * Lord’s

Now probably the hon. mover of the
Resolution has  forgotten that only
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two days ago—possibly he did not
know that such a thing was going to
happen—there was a resolution in the
Economic Committee of the U. N.
General Assembly. Now, this isa
report not from an American paper
but from the Hindustan Standard—
a very good paper published in Delhi :

INTERNATIONAL FUND FOR DEVELOP-
MENT PROJECTS

November 21st

The Economic Committee of the U. N.
Gazneral Assembly yesterday adopted a three-
part Resolution intended to promote the
international financing of development pro-

jects in under-developed territories......"”

I take it that we are in the category
of under-developed territories.

“46 nations vo.ed for the Resolution and
there were no opposing votes but the Soviet
group abstained.”

Now, Sir, the Soviet group means
the U. S. S. R., Peoples’ Republic of
China, Czechoslovakia, Hungary and
the so-called Peoples’ Democracies of
Eastern Europe. Now if they are the
people who are not willing to help the
under-developed countries like India,
1 do not see what benefit we can get
from them. On the one hand those
who want to have tradk relations with
these countries say that milk and honey
will flow out of those - trade relations,
on the other hand they abstain in a
most important resolution which seeks
to give aid to us. Now I see this con-
tradiction. But I fail to understand
that and [ know what my hon. friend
is going tosay. He would say that the
U. N. isa United States body. Itis
an American body. If we take the
aid from the U. N., we will naturally
become a colony of the U. S. But I
would only say to my hon. friend who
is going to speak afterwards, I would
only say this thatifonly the U. S. S. R.
had alsojoinedinir, it would not have
been a United States body. It would
then have been a U. N. body—a body
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affecting the interests of the entire
world. I am sure the whole House
agrees, excepting for the little corner
here, that if the U. S. has been guilty,
the U. S. S. R. has been equally guilty
in the U, N. Therefore there is no -
question of our saying that if we take
aid from the U. N., we will become
an American colony. Ddes he mean
to suggest, or will he suggest after
me, that we should become the colony
of the Soviet Republic ? We do not
want to be a colony of either of these
blocs. I therefore strongly support the
amendment but I would certainly
oppose the Resolurion.

Mr. DEPUTY CHAIRMAN :
The hon. Member can resume his
speech after lunch.

The Council then adjourned
for lunch till half past two of
the clock.

The Council reassembled after
lunch at half past two of the clock.
MR. DEPUTY CHAIRMAN in the Chair.

Suri C. G. K. REDDY : I finish-
ed beforelunchonthenote thatU.N.O.
resolution for giving assistance to the
under-developed countries held the
abstinence of the Russian bloc.

AN Hon. MEMBER
Treasuty Benches are vacant.

Mg. DEPUTY CHAIRMAN :
T h [e is Mrs. Menon.

Suri C. G. K. REDDY : There
is no Minister.

MRr. DEPUTY CHAIRMAN : But
the Minister is already in the House.

The

SHrI C. G. K. REDDY : That is
in keeping with their policy that ifa
territory is under-developed the class
conflict will be sharpened and, there-
fore, it will go Communist. Apart
from that I should like to say about
what actually the Great Fatherland
has done to some countries which had
acknowledged Russia as the Father-
land. I am referring to Yugoslavia,
Yugoslavia is now supposed to be not
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a sociafist country. It may be said |
that since it does not support the |
U. S. 8. R,, we should not take that |
country seriously. Still all the rele-

vant information is 1n this book and I ‘
suppose that even my friends who are |
in favour of the Resolution have read |
it ; unless of course they are not in the |
habit of reading anything except what |
is supplied from certain countries, |
When Yugoslavia or rather the Russian '
bloc broke relationship with her, {
a trade agreement subsisted bétween

her and Soviet Union. The trade |
agreement was for the supply of goods |
worth 1,363,000 dollars. Out of this l
only 77,000 dollars worth of goods were |
supplied. Just after the break took |
place with Yugoslavia, at a time when |
Yugoslavia was depending for its eco
nomy on the goods to arriveq Mr. Ma-
koyan, the Soviet Minister tor Trade, |
told Yugoslavia that since conditions |
had changed, Russia was not obliged

to honour the agreement. Possibly,

the same thing might happen with us.

We may have a break with Russia |
and if tomorrow we do not act accord-
ing to their wishes. they would turn
round and say that conditions have
changed and that contract cannot be
fulfilled. You find many instances
where countries are fleeced one after
another. I would like to quote an ex-
ample. For instance, look to the
treaty with Finland. You will find
that according to the treaty with Fin-
land, that country was to supply 350

million dollars worth of goods. But |
this value was based on the 1938 “
prices. And in exchange for that, Fin- |

land was to take raw materials from
Russia which was based on the 1948 |
prices. This is the manner in which |
trade pacts are being entered into for !
the benefit, of course. of small coun- 1
tries like ours by Russia. Not only |
that. Finland suffered in another |
manner. It was one of the conditions ’
of the pact that Finland which used

to supply or had two per cent. of the |
entire trade in heavy industries, should ‘
supply 60 per cent. of the goods for
Russia consisting of heavy industries. '
Therefore, they had to develop a spe- |
cial industry for keeping to the terms

of this pact. Finland was to have |

! them.
, this Resolution and our Government

216

supplied the goods by September and.
this part of the contract they have
honoured. Now, what is going to
happren to that industry hereafter ?
Natvrally, it will depend on whether
Finland acts according to the dictates
of U.S.S.R. or not. So similarly, it
may be that we will also be caught up.
There are several other instances where
the countries which have had anything
to do with the Russian blocki have
been hit adversely and have been left
high and dry. We do not want
that thing to happen to our country.

They have also introduced a certain
technique of trading with other coun-
tries, for instance, the bi-national
trading companies. In Rumania and
everywhere else, they have got half
Russian and halfnational under-takings,
and mostly the Chairman is a Russian.
In Italy they have the Communist
Party, as a partner in the trading com-
pany. This trading company has the
exclusive rights to trade with Russia
and since the Communist Party of

« Italy is a partner in this company,

it will be a good source of income for
It may be, if we implement

have anything to do with Russia,
they will insist on having a bi-national
company having exclusive trade
with Russia and the Communist
Party of India would form a part of
the bi-national company.

I am not saying that we should have
nothing to do with Russia. I only
want to show how things are happening
elsewhere.

1

In conclusion, I should like to ask
whether the Government would accept
the Resolution with the amendment.
Then it can be said that the Resolu-
tion seeks to promote the trade of our
country with all the countries of the
world, thereby ensuring our inde-
pendence and the satisfaction that we
may conduct our trade on the best

terms that we can get. .

Diwan CHAMAN LALL (Punjab) :
Sir, I would like to take a few minutes,
because the whole discussion is being
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diverted, be cause the purpose of the ,

Government is not to block trade with
any country. Herc what my friend
had been doing was to waste the time of
the House over things that were obvious.
Is it contended in this Resolution
by my hon. friend that there is no
trade between India and the other
countries he mentions ? Or is it mere-
ly an attempt to divert the attention
of the House to a bit of propaganda in
regard to this matter ? But my hon.
friend ought to know that there is no
limit whatsoever. My hon. friend
ought to know that our policy in re-
gard to trade has a very free aspect.

It is unlike the policy in those countries .

with which my hon. friend now wishcs
"to have more trade. For instance we
are free in respect of our trade. Our
trade policy is a multilateral trade
policy and it does not put any restric-
tions whatsoever in the matter of send-
ing our goods out or receiving goods
from other  countries except with
reference to the context of the two
currcncies—the soft currcncy and the
hard currency. It is this peculiar
position that as far as soft currency is
concerned, U. K. and USSR, the country
my hon. friend rcpresents, the two
are both on the same level

SHrI P. SUNDARAYYA: I am
not here as represcntative of the
USSR,

MRr. DEPUTY CHAIRMAN : You
may meet those arguments when yon

reply.

Surl P. SUNDARAYYA : This

kind of aspersion should not be allowcd.

DiwaNn CHAMAN LALL : May I

qualify it 2 The countries that
my ada. friesnd represents in
spirit. If he looks at it not from the

propagandist point of view but from
the point of view of the interests of
the country, he would come to the
conclusion that there is no necessity
for discussing a resolution of this
kind —none whatsoever. He talks of
trade agreements between Hungary
and Czechoslovakia. Does he not
know that India had a trade agree-

—_— .
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ment  with Czechoslovakia and that
agreement is now being renewed ?
Does he not know that we have been
negotiating a trade agreement with
Hungary for a coasiderable time ?
In fact T myself two or three years
back, originated the negotiations with
Hungary. Does he not know that ?
If he does notknow that, then obviously
he has brought in the Resolution with-"
out knowledge of thes® facts. He
should realise, therefore, that it is not
we who are preventing the expansion
of trade—~let us say with USSR.
He blamed us. Is there anything to
prevent  anyome of these couMries
from buying whatever they wish
10 buy from India ? Is there any
objection ? Is there anything done by
the Government in the way of an
Ordinance or regulation or an order
or law wiich prevents the U.S.S. R.
from buying more from India than
she has been doing already ?  Is there
anything to prevent her from doubling
its trade with India ? As a matter
of fact when my friend talks about
trade agreements, he should realize
that trade agreements may opcrate
even as a restrictive factor in the ex-
pausion of trade. My hon. friend
does not know these facts. My hon.
friend with all the knowledge that he
ought to possess, does not have necessary
knowledge of this particular matter.
Take for instance Hungary, We are
negotiating a trade agreement with -
Hungary today. The items that arc
listed as far as Hungary is concerned,
arc 60. The items that are listed as
far as we are concerned, are 4o. Is
there anything to prevent, without
a trade agreement, Hungary from
going outside the limit of 60 7 Noth-
ing whatsvever. It is not true that
the non-existence of a trade agreement
is the factor which militates against
the expansion of trade between us
and tle other countrics. Take for
instance Soviet Russia. We have no
trade agreement with them. Has it
prevenied Soviet Russia from trading
with ui ? We purchased and conti-
nue to purchase during the last 2 or 3
years ¢normous quantities of food-
stuffs Tfrom Russia. We purchased
50,000 tons of wheat as against 5,000
tons of tea in 1948 ; 25,000 tons of
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ammonium
purchased 81,000 tons of wheat from

Russia for 5,000 toas of tca aad 5,000
and 1,000 tons of

tons of raw jure
castor oil. T hop= the castor oil is not
used for political purposes.  We also
purchased 200,000 tons of Russian
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l need and we send every-
thing that we can out of this country
to any country without any destina-
tional limitation placed upon the
quotas exporied. May I ask therefore
waat reason there can be for tabling
a Resolution of this nature except

wheat, 22,000 tons of maizc aad we | mercly to  consume a lot of time for

allowcd 20,000 tons of raw jue and |
7,000 tons of tea to be cxported. Again
only last year we purchased

. of the average igaorant
100,000 | matter which

the purpose of drawing the attention
i public to a
is already before this

tons of waeat in a barter deal we did | Government ? For example the trade

That is as far as Russia
is concerned. With  China also we
have been dealing. We  purcnased
foodstuffs from China 50,000 tons
of rice Yor 16,000 tons of raw jute,
50,000 tons of rice again and 400,000 |
tons of milo as against 14,000 tons of
jute, and 100,000 tons of rice for cash.
This is truc of all these countrics.
Then my hon. friend in the Resolu-
tion talks about capital goods. It is
amost remarkable thing., If he looks
at the figures, he will ind practically
half the imports we have reczived are !
in relation to machinery and imple-
ments and appliances and things of
that nature plus iron and steel. For
instance in regard to Poland.

with Russia.

B 00 2t

We had negotiated a trode agree- |
ment with Poland on the 27th March
1952. In regard to machinery from
Poland we got 50 per ceat. of thc |
mmports from Poland as machinery
and other items. From  Eastern
Germany one-fifth of cur imports
relate 1o machinery, from Hungary
about one-third relate to instruments
and machinery. Take Czechoslovakia.
It is an extraordinary thing. If we
take the vehicles and appliances, iron
and steel and machinery, all of them

together come to about so per
cent. of the total imports from
Czechioslovakia. So Governmerit has

taken note of all that. There is not the
slightest doubt that Government is
willing to do everything in its power
to expand the trade of this country
and it is not tied down by any restric-

tions whatsocver. Thatis one funda-
mental factor that must not be lost
sight of. The aspect of our trade is
unlike the aspect of that of any other

agreement with Czechoslovakia  was
mentioned by my hon. friend. It
is not unknown to him that with
Czechoslovakia a new trade agreement
in the place of the old one, is now
being effected. Poland has entered into
an agreement on the 27th March 1952.
With Hungary a new trade agree-
ment is about 1o be concluded. With
Yugoslavia either the trade agrecment
has been cffected already or within a
week it will be effected.

Pror. G. RANGA (Madras) : She

| is not their friend.

Diwan CHAMAN LALL : Not
now. 1 mention this because my hon.
friend made that point. We are not
afraid at all. The Government it
following a very good policy in regard to
this matter. India trades with every
country irrespective of the ideological
differences between one country and
the other. We trade with Yugoslavia
and we trade with Russia, we trade
with Czechoslovakia and Poland as
casily as with West Germany. So
there is no justification for the moving
of a Resolution of this nature when this
is the particular state of affairs govern-
ing the trade of our country under the
direciion of the Government, My
hon. friend who is a very able Minister
in charge of this Department will,
when he gets up, say what he has to
say and assure my hon. triend that there
is no fear, that there should be no fear
in his mind in regard to any restriction
that may be placed upon our trade and
that he may rest assured that if, for ins-
tance, Soviet Russia wishes to buy
a few things from here, there is nothing
to prevent Russia from doingso ? My

country. We go cyerywhere to buy ¢ hon. friend is addressing the wrong

41 Cof §
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side of the House. He ought to be
addressing his own side. He ought
to make it clear to those countries
behind the iron curtain that there is
nothing  that prevents them from
making purchases in India. Has at
any time the question arisen—may I
ask my hon. friend the Minister—of
any restriction being placed upon such
trade ?

Surt D. P. KARMARKAR : No.

DiwaNn CHAMAN LALL: Not
a single instance. It is for my hon.
friend as far as export from India is
concerned, to go to them, not to us, and
ask them to expand the trade withour
country. We are quite willing to
offer our goods to whomsoever
comes to purchase them. It is not
necessary for a resolution to be moved
on the floor of this House in order to
draw my very able hon. friend’s
attention to this particular matter.
My hon. friend may rest ascured that
India’s neutrality isa dynamic ncut -al-
ity. Itis not a neutrality in the sense in
which it is usually used. It applies in
every sphere of our aciivity as far as
our foreign relations are concerned,
including the relations of trace with
other countries, and therefore I ask
my hon. friend in all humility, I ask
him in view of this statement to with-
draw his resolution and having brought
this martter to the notice of the Govern-
ment, leave it in the hand of the
Government which is already seized
of these matters and which has the
same purpose as my hon. friend has in
view.

Surl B. GUPTA : Sir, we have
heard some very interesting speeches
on this subject, one of them from the
hon. Member of tbe Socialist Praja
Party, Mr. Reddy, and another from
Diwan Chaman Lall. I do not want
to answer Mr. Reddy’s speech, because
he has got the habit of making wonder-
ful discoveries. As for Diwan Chaman
Lall, he is out tc find propaganda even
in very important and vital Resolution,
matters vital to the country. Anyway
I do not want here to try to  cure him
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of that malady. At the same time I
would like to join issue with Mr.
Parikh wuo is a businessman and
could clairn to talk on behalf of
tue business community. I can
understand his point of view, for that
is the point of view which has been
before us for some years now and it is
the view that has been imparted 10 us
by the British. And it is really unfor-
tunate that the business world of India
should still have these old inhibi-
tions now, that even now they should
have these old idiosyncrasies. I hope
the time will come when they will see
the danger of that policy. Unfortu-
nately the Resolution has been—may
be not wilfully butsomewhat unin~
telligently—misconstrued by one hon,
Member. That hon. Member said
that this is advocating trade only with
one set of countries. Nothing of that
sort. English words should be con-
strued in their natural mezning. What
are we secking ? We want only a
diversification of our trade. Our
trade has got bogged up in certain
channels, in the  Anglo-American
channel, this Anglo-Amer.can 1 perial-
istic channel, to put it blun

want our trade to be liberated from thxs
channel. We want our trade to de-
v:lop with other countries also and par-
ticularly with the other countries,
the Government deliberately refuses
to enter into trade relations. The
hon. Member Diwan Chaman Lall
advised us to address our appeal to
some other countries. But unfortu-
nately I am here in the Parliament of
this country and it is very n=cessary to
address our friends here, friends like
Diwan Chaman Lall, whose rigid ideas
do not seem to have been lubncated
even by the Soviet oil.

First of all, Sir, we must get one
thing clear. It is this, that our trade
today is run according to the old pattern
and it is tied to the Commonwealth,
On the top of that, you have now got
America also. Previously as we know
the Congress was fighting to get our
foreign trade out of the meshes of
the Commonwealth. But unfortuna-
tely now we find that they are repcat-
ting the same arguments that we:
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being used by the Biritish in days gone
by. Now, what is the position today ?

If'you look into India’s trade with the
Commonwealth  countries, you will

find that in 1948-49 the total export- |

import taken together, came to 499,
of the total Indian trade. Next year it
was 53 9%, of the total trade of India
and the year next to that itis 47 %.
Therefore, it is clear that nearly half
of our total foreign trade is channelised

into these Commonwealth channels.
That is one point we have to
remember., And on the top of that you

have now got America trying to enter
the field. Now America also has got
a substantial share of India’s foreign
trade, whether it be import or export
trade.

SHRI M. MANJURAN : Did not
the U. S.S.R. get goods from Ame-
rica?

SHr1 B. GUPTA : If you look into
the trade of India with the Common-
wealth and the U. 8. A., you will find
that nearly 70 per cent. of our foreign
trade is cOfined within that limited
sphere. ¢ have not tried to tap other
countries. We have neglccted other
countries, countries which have brok-
en away from capitalism, countries
which are prospering, countries which
have plenty of resources, a plentiful
economy and which have plenty of
things to spare, these we are deli-
berately avoiding and we do not de-
velop trade with these countries. They
have plenty of things to supply.

SHrr T. S. PATTABIRAMAN
A Utopia.

SHrR1 B. GUPTA : But you find the
Government of India is avoiding these
countries and trying to develop still
further India’s trade with the Common-
wealth countries and the U. S. A. As
a result of this our foreign trade with
America has gone up from less than 10
per cent. before the war to about 30
per cent, now. Now, as my leader
said, the Anglo-American countries
have nearly 60 per cent, of India’s
total trade. That is the position now
and we want to get away from that
monopolistic grip.
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Secondly, when you deal with the
gnestion of trade, you must look into
the structure of the trade, its composi-
tion, because that is very material.
Now, before the war we werea  coun-
try which used to export raw materials
and impor. flasned arngles, for we did
not have the means to develop our
industries for want of machineries.
Even now, I am afraid the position
remains much the same. What has
been the quuilitative pattern of our

i trade ?  Vitally and essentially it re-

mains what it used to be. We are
still a country that supplics raw materjals
to Imperialistic powers aund get in
exchange again raw materials—as the
latest figures show. The bulk of our
imports is accounted for by food, cotton
and other iaterials, some of which
could have been produced in our own
country., That is the position even now.
Previously we were exporters of raw
materials and now due to certain
changes we have become one of the
heaviest importers of raw materials.

What about machineries ? My
hon. fricnd Mr. Parikh is very fond of
machineries from Britain, those which
the British exporters used to supply.
I would 1like to ask him, and he can
consult his friend Mr. G. D. Birla
who would tell him that Britain is not
today in a position to supply machi-
neries that we require for our industries.
That is what Mr. Birla himself said
publicly after his return from a
tour of U.S.A. After having failed
at Downing Street or rather at Lom-
bard Street, he rushed to Wall Street
and tried to woo the American Bill.
ionaires ; but there also he did not
succeed much. In the last year’s trade
figures, it appears that America has
supplied only abaut 17 per cent. of the
total machineries of all descriptions im-~
ported into India. Now Britain is not
in a position to export machineries to
India. First of all Britain is an Im-
perialistic power and itis not in her
interest to supply our machineries so
that we might build up our own indus-
trics. After all the leopard does not
change its spots. America too Knows
that it is not in her interest to help back-
ward countries to develop their national
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economy and start their industric |
It is no use looking to those quar ters. |
You have got nothing from them and
will get nothing. As torasthe U.S. A.
is concerned, I know our capitalists
smack their lips over the prospects of 1

some American deals. But they
will be disappointed, because the po-
licy of the U. S. A. is not to supply
machineries. That is the plain ad-
mission made in the final report of the
Planning Commission. What do they
say ? Theysay 9o per cent. of the in-
vestment that has recently gone out of
the U. S. A, has been employed in ex-~
tracting industries not in buildiag up
industries. Hon. Members, including
Mr. Parikh, know that. Nothing of that

sort. They are meant
3 P.M. for a certain kind of
exploitation  of the
resources of the backward countries

and that is why they are coming
here and the little loans and other
aids that we are getting are not at all
meant for the real development of any
backward country. My hon. friend
Mr. Reddy is very very annoyed that
the Soviet Union didnot vote for & |
particular Resolution sponsored by the \

l

|

U. S. A. in the United National Social
and Economic Council. It is true that
the Soviet Union did not vote for this
kind of Resolution because the object
of such Resolution is not the develop-
ment of backward countries to stand on
their feet, but thecobjectis tokeep them
under the American jack-boots and con-
tinue suppressing them and exploit- |
ing them economically. Now, I
would just read out the Resolution.

Have a little patience. I would just
read out the Resolution. It is a
replica of the one that was placed there

(Interruyption from several lion. Members) l
)
last year : \

foreign private capital should (1) review their
laws and administrative practices so to remove
all deterrents to the inflow of capital, (2) give |
adequate assurance to the foreign investors |
with regard to the operative, management and |
control of their enterprises, remittance of thelr
earnings and property and in the matter of
compensation in the case of expropnanon [

Under-developed countries secking to obtain \

A}
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That Resolution was adopted on
August 22 last year and the Soviet
Union very rightly, along with other
countries like Poland and Czechoslo-
vakia, abstained from voting.

Suri, C. G."K.
tellmg%his year.
as last 'year.

REDDY : I was
It is not the same

C o~

Suri B. GUPTA : Now, what hap~
pened ? The Indian Delegate did -
not take the line of the hon. friend -
Mr. Reddy. He did not openly
oppose it, but feit uncomfortable and
did not support it. This was the
position.

Now, the whole question has been
discussed in the U. N. O. and outside
and it is clear that the U. S. A. is not
really interested 1n  developing the un-
derdeveloped countries ; on the con-
trary, they are trying to keep under-

developed countries backward as a
hinterland of exploitation. I hope my

hon. friend Mr. Reddy will begin to
these little discoverics because
that might be his political saving in
the near future. Now, Sir, this is
another thing. It is always asked why
the Soviet Government cannot give
us any materias if they are intercsted
in all these things. The Soviet Union
has, time and again, made declarations
that it is prepared to help the under-

! developed countries and this is some-

thing which has been said on the plat-
form of the U. N. O. and also outside
it is a public commitment

before the gaze of the entire world.
Here, I would like to read out what
their representative said et the Moscow
Economic Conference to which my

hon. friend, the leader of my
party has referred. Thisis what the
Soviet Delegate said :

“The Soviet Foreign Trade Organisation =
are in a position to supply,”

—1 hope my hon. friend Mr. Parikh v;7i11>
kindly note,—
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“now, considcrable deliveries of ¢quipment
for the construction of power stations, irriga-
tion system, for iron and steel plants, for raii-
way and road construction, for the food and
textile industizes as well as agricultural

machinery, fertilisers, motcr cars,
medical goods.”
The list is fairly exhaustive

" (Tine bell

rings.)

The bell is ringing, it appears and I
will finish it in two minutes. I hope
the hon. friends will take the Soviet
words at their face value. They need
not, if they so desire, go into the inten-
tion behind them. Here is a public
pronouncement,a pronouncement which
has been made before a conference the
proceedings of which is recorded in
a book which is available not only to
the Communist but also to the Capi-
talists. I think you can clinch the
business now. That is why we say
that the time has come when we need to
re-orientate our policy, the trade po-
licy ; the trade policy has become no
means of national development at all
by any stretch of imagination. The
trade policy remains, as before, a policy
of economic exploitation of India’s
resources continued in the same ruth-
less manner as it had been done in the
past. Itistime thatwe getoutof that
kind of thing and try to develop rela-
tions with the countries which mean
well forus, which have been help-
ing other countries. If you look at
China and other countries which have
recently shaken off this kind of ex-
ploitation, capitalist domination, Im-
perialistic domination, you will find that
despite very deadly American block-
ade carried out against them, these
countries are developing their eco-
nomies with the aid of the Soviet
Union.

' (Tsme bell rings.)

Here, I trust everyone will study the
problem very carefully and not allow
these fantastic political theories to
come in the way. I mean business as
business ;itshould be taken in a bus-
iness-like manner so that we can settle
now. The time has come when you
should ask your Government, I mean
. the Nehru Guvernment, to shake off

forer,
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these perverse trade policies which
have brought ruin and deficit in the
balance of payment and whichis tied
to the Anglo-American Imperial-
ism, and develop free and fraternal
trade with the countries that mean
well for us, countries, that cant deliver the
goods to us, countries that long for the
well being of India and not for their
well being only—and that is the thing
that we want. I hope the hon. Mem-
bers on this side of the House will find

themselves in & mental readiness to
support this Resolution. Let this
Resolution be passed. If the hon.

Diwan Chaman Lall thinks that it is a

waste of time, then why waste the time

at all ? Have the Resolution passed
at once.

. . SN

(Time bell rings.) o

I think it will be well for all of us.

Mr. DEPUTY CHAIRMAN : I
think weshould fix a time limit. Hon,
Members will pleasc take 10 minutes.
Mr. Pattabiraman. ,

Suri T. S. PATTABIRAMAN :
Mr. Deputy Chairman, it is an ex-
traordinary Resolution that we have
been called upon to discuss and  decide.
Itis extraordinary in every sense of the
word.

Sir, if the hon.the mover of the
Resolution has any ulterior po-'
litical motive—which I am sure he
has—I think the discussion in this
House should have satisfied his mas-
ters at Moscow. Other than that,
I don’t think this Resolution has any
place in the agenda atall. It has been
repeatedly made clear, Sir, that there
has been no restriction by the Govern-
ment to trade with any country in the
world except perhaps against South
Africa, the cause for which we
all are in the know of. The hon. the
mover of the Resolution has also be-
trayed the loyalty of the party to which
he belongs.

Kuwaja INAITULLAH ; Party
or the country ?
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Surt T.S. PATTABIRAMAN :
The hon. the mover of the Resolution
has wanted us to get into trad~s contact
and other commercial relations with that
group with which his political affinities
are attached. Sir, we have experience
of trade before and what follows in
its wake. The British came here as
traders—perhaps some people like my
hon. friend wanted us to trade with
them. The Britishers came as tra-
ders ; and they came with the idea of
trading and they became our masters.
Today, Sir, we have the Communist
Party of India speaking on behalf of
the Soviet Bloc wanting us to get into
entanglements ; the entanglement will
be first commercial ; then it will be
political and that will be our doom.
That is the object and, I am sure, Sir
this country will give no quarter to it.
We have had enough of experiencc of
such people and the country is rcady to
follow the leadership of our able lea-
der, Pandit Nehruand they are not pre-
pared to follow the leadership of my
hon. friend Mr. Sundarayya and
his Party. The elections in the South
of which he used to boast a lot, and the
recent elections have shown clearly
that the Communist Party is nowhere-
and that the people are now more
clear abouttheir ideas of the Communist
Party and they are rather alive to the
situation. Sir, the Resolution is not
only out of place but it is rather cu-
rious. The Resolution wants the Gov-
ernment to take note of certain sp:eches
by some minister in a capitalists’
conference called at Moscow. The
Moscow, Economic Conference was a
conference of the capitalists of various
countries, Does the hon. Member
say thatit shows the true conditions in
Soviet Russia. Why did not the So-
viet Government or her satellites invite
the Government of India at the official
level ? OQur hon. friend wants usto
rely on a book which contains the ad-
dress delivered at the conference in Mos-
cow, the truth of which is very well
known. Thebook was printedin Mos-
cow. The correspondent was a Mos-
covite, We do not know whether the
statements that are contained in it are
correct, Sir our Prime Minister and
other Ministers have made it clear

[COUNCIL]
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time and again that this Government is
quite willing to take any aid, ifitis
without strings. The hon. Commu-
nist Member who just now spoke on this
subject, referred again and again to the
economists meeting in Moscow. My fri-
end, the mover’s obj :ct iz quite clear. He
wants the people in this country to be-
lieve that there is prosperity and plenty
in the Soviet Union, and that there is
no poverty. His idea is also to make
us believe that there is plenty available
for internal use and also to spare, to
export. But everybody knows thatthe
Soviet Unioa and its satellites are not as
prosperous as the mover of the Reso-
lution and his supporters are trying to
convince us.
tion clearly show that after the ravages
of the war and other consequences,
the progress is not at such high level.

Sir, I do not want to take much more -

of the time. Sovier Russia has very
little to spare and if my friend still
seriously thinks that this country
must have trade agreements with the
Soviet Bloc, then may I suggest to
him one thing. At present the
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Statistics and informa-..

leader ofthe Communist party is there ;

in Moscow—Shri A. K. Gopalan.
My friend can contact him. Thereis
huge stock of handloom goods and
Khadar in this country. Will
friend find out how much of theose
handloom goods the Soviet Govern-
ment for whom he is pleading in season
and out of season will buy from us and
thus help our poor handloom weavers ?
Will they take the above
goods on a long term basis ? We
have an influx of Soviet propaganda
films in this country, all in the name of
culture. But we all know that in
them there is neither culture nor art
but only propaganda. I want to
know whether any Indian films have
been so far permitted to be shown there
or allowed to be exhibited in Russia.
The Communist Members want only
one way trafficand i.e., all roads, must
lead 1o Maoscow.

Pror. G. RANGA (Madras) @ Sir I
would like to crave, your indulgence
and be allowed to take fifteen minutes
because I would not be able to cover my
points. If however, you limit the time
to ten minutes, I will do so,
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First, I wish to say that I agree with |
my hon. friend that there is no need |
for this Resolution. It is the fault of
the Congress party, and the other
parties also, that they have not taken the
trouble to think of a suitable subject
and have given the first place for this
Resolution today. Iftheyhad readthe
Resolution, I do not think they would
have givea place,in theordinary course |
of business, for such a useless resolu-
tivn according to me, but it has a special
use for my friend, and it has been made
clear by both the advocates of the Re-
solution, They have themselves ad-
mitted that trade can be a weapon for
political purposes. Their complaint
1s that it is being urilised by non-Com-
munist pariies today, for whatever
itis worth, and their chagrin is that
their own friends, the countries
associated with the USSR, are not able
to take as much advantage of the wea-
pon as they should and not being able
even after having sent their own
represcntatives, their fellow-travellers,
to persuade Moscow, and other Com-
munist countries and the representa-
tives who had got there to decide upon
a development of this trade weapons
with India, they want to persuade this
Government as well as this House and
the people in this country to go out of
their way to devefop trade relations with
Soviet Russia and her friends, whether
you call them satellities or not, There-
fore they want us to agree. I am not
prepared to oblige my friends. Se-
condly, if they agree and they seem to
think, it must be so, trade is one of the
political weapons, they want us to be-
lieve that the UK, the USSR and the
various other counties associated with
them are today able to utilise this po-
litical weapon in the affairs of this
country. This has been denied again and
again by my friends who have preceded
me and they have made it perfectly clear
that we are free to call our soul our
own. I would like to continue to
remain free like this. Therefore there is
no necd for my friend toshow somuch
solicitude to gave me from an enemy
who does not exist. Then Sir, my
hon. friend Mr. Pattabiraman has |
just now said to our friends here that |
they should persuade Soviet Russia and

-
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others to purchase the products of
handicrafts, in order to help our indus-
tries, There are 40 million handlooms
weavers in this country, I would like
my friend to think in that direction.
How much of our own hand woven
goods are they taking fromus ? We
are toldthat the United Kingdomisour
worst encmy, and the U. S. A. also is
another enemy, and so on. Now, just
have a look at these figures. The United
Kingdom takes 310,000 yards of hand-
woven cloth fromus. Sheis one of the
largest  sxporters of cloth to other
countries, and yet she takes cloth from
us. Aden and Dependencies take
2,659,000 yards. Ceylon takes 17
million yards. Nigeria takes 7 million
yards. Andsoon. Allother countries
put together, including Soviet Russia,
take 2 millionand odd yards. Imports
into Soviet Russia are negligible and
therefore they are not set out separately.
All other countries, including Soviet
Russia, take only 2 million yards,
whereas Ceylon alonc takes 17 million
yards. Should we take greater care of
our Ceylon market orofour Russian
market ?

My hon. friend Shri Bhupesh Gupta
said that India was exporting raw
materials, Why not 2 Does he mean
to say that we should not export raw
materials ? Are we losing something
by exporting them ? Surely, there is
tca, for instance. Tea has got to be
exported. Tea, Isuppose,is consumed
even in Russia. Is Russia taking so
much tea fromus ? No. Take jute.
All other countries, including Russia
put together take only 70 million units,
But look at some of these other coun-
tries : United Kingdom alone takes 20
million units ; Thailand alone 25
million units ; Pakistan 15 million
units ; Burma 34 million units ;
Cuba, 34 million units ; and so on.
These small countries are taking so
many million units of jute from us,
whereas Soviet Russia, the Republic
of China, and all the other countries

put together take only 70 million
units,

Surt  B. GUPTA : Reciprocal
trade,

\

\
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.+ Pror. G.RANGA : 1 am coming
to that. This is as regardgexports from
our country. As regards imports,
my hon. friead was trying to give the
impression to the House that we are
impocting only uscless things from
England and America, and that we are
not importing machinery and other
capital goods from those countries.
What arethefacts ? Iwillgive youthe
figurcs,

Surr B. GUPTA : Let me give
them. oo

Pror. G. RANGA : No. I will give
them. The only thing that is rationed
now is time, my friends.

Surr B. GUPTA : Fourteen per
cent. and 18 per cent.

ProF. G. RANGA : T would like to
make a present of this document to
my fricnds. But the difficulty with
them is that they wish to read only those

documents which come from Soviet
Russia.
Sur1 B. GUPTA : No.

ProF. G. RANGA : They should
read the books published by our own
Government. This is not propaganda.
This is a book of statistics. My hon.
friend has got (Government publica-
tions only to show that he also has got
them, but he is not prepared to use them.
If my hon. friends would only devote
some time to study these documents
from a commonsense point of view, and
not from a political propagandist’s
point of view, they will see that our
Government is today importing large
quantitics of machinery from the
United Kingdom, from America, and
from various other countries. If So-
viet Russia is willing to export any of
these things, we are prepared to pur-
chase them. If Soviet Russia or
Chinais prepared toscll these things
and purcaase the various commodities
that we wish to sell, we are prepared to
trade with them. But the difficulty
with Soviet Russia is this. May be
my hon, friend Mr. Pattabiraman js
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correct in saying that all that is adver-
tised in regard to Soviet Russia’s eco-
nomic progress may be a myth. I do
not know. But certainly she is not in
a position to export all these things.
Take oil, for instance. Wea want more
and more petrol today. There was once
a talk of Soviet Russia having a sort
of company to export this commodity.
Then there was atalk of Soviet Russia
not being able to export—this was even
before the war—owing to lack of
tanker facilities and so on.

Whatever might be my quarrel
with this Government—and there are
s0 many matters on which I have a
quarrel with the Government—what-
ever might be my criticisin against this
Government as regards development
of resources, nevertheless, in the eco-
nomic sphere, progress has been made
intherecent past. I have got figures.
I do not wish to quote all of them, but
I would like just to refer to one or two
of them. Ifmy hon. friends would
only care to look into this Journal of
Trade and Industry, on page 1339 they
will find all the information they need
in regard to the progress achieved in
the field of industrial development in
our country between 1946 and 1952.
In the case of all industries it is 18 per
cent. Some of these industries have
run up to 674 and 680 per cent. and
some have run up to 641 per cent., 527
per cent., 382 per cent., and so on.
Most of these are key industries.

SHrI B. GUPTA : What is the in-
dustrial production according to Eastern
Economists’.

ProF G. RANGA : Here is the
index. My hon. friend can go through
it. I cannot go into all the labyrin-
thine arrangement of statistics here.
This i; the improvement we have made
in this country between 1946 and 1952
—up to June, 1952. We are not
going to any country on bended knees,
begging them, “look here, come to
our rescue ’. Weare prepared to
ask everybody, provided they are also
prepared to oblige us.

One of the reasons why I do net
want to oblige my hon. fricnds is this,



229

You remember the fate of those count-
ries which were associated with Soviet
Russia, When Marshall Aid came—
they did not want it in Russia, I
could wundertstand it. But
of those other countries wanted to
aceept
wanted to accept it, but Soviet Russia
came in with her mailed fist, and
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some

Marshall Aid. Czechoslovakia

Czechoslovakia had to  withdraw. Yu-

goslavia did not withdraw, and there-

fore she is gatting trouble from So- !

We do not want to place
in such a helpless
condition.

viet Russia.
ourselves
hopzless

They want trade pacts. Where is
the trade pact withthe U. S A. ?
the other day there was
For five or six y:ars nego‘iations were
going on with the U. S. A. Did she
cease to do business with us ? Was
she not importing large quantities of

and |

Till |
no pact.

varitts commbodities from our country ?

Wa§ she not exporting various manu-
factured goods to our country ? She
did not wait for this pledge of a trade
pact. Similarly, Soviet Russia is very
well entitled to carry on business with
us. But she does not want to, uitil
and unless my hon. friends came into
power. And as -far as we are con-

cerned, we shall try our best to prevent .

that happening, and we shall try to
prevent them playing ducks and drakes
with our country.

Dr. ANUP SINGH (Punjab) :

Mr. Deputy Chairman, I must admit
that this has been a rather dis-

appointing day. A resolution to be

moved on the sccond day of our sizting
should have been either a bit more
carefully drafied, or should have had a
little bit more substance. I do not
think there is anybody in this Hous:z or
in any parc of the country who does
not waat o expand our markets. I
do not taink there is anybody here,
whether he belongs to the Commuaaist

v
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Now, it just so happens, and nobody
can ignore it unless he is deliberately
trymg to evade the issue, that we
have entered into a treaty with Hungary,
and we are in procass of concluding a ®
treaty with Czzechoslovakia and Poland.
Then, what are we being asked to 12-
gislate upon and pass ? Now, cven
without any trade agreement with
Russia—the figures which my hon.
friend Prof. Ranga gave did not,
L am afraid, lay sufficient emphasis on
this—our exports to Russia in terms of
jute, tea and spices amount to aimost
Rs. 7 crores. And thisis without any
agreement. Now, take a very definite,
specific case which will repudiate any
allegation against Government. Take
the case of Czechoslovakia. Our ex-
ports to Czechoslovakia amount to
Rs. 3 crores, and our imports amount to
Rs. 1 crore and a quarter.
It simply shews that if
Czechoslovakia ~ wanted
to buy more from us nawrally, we are
very anxious to sell them. If Cze-
choslovakia wanted to buy more goods
from India, well, she would ceitainly
be helping but for many reasons into
which we need not go, they are not
anxious to buy as many things from us
as we would like to sell them. I
would therefore suggest that instead
of imputing motives either to the Gov-
ernment or to the friends on this side
that each side is trying to utilisc this
Resolution for political purposes, let us
try to concentrate more upon the basic
thing which is the econuomic needs of
our country. We sell to those peo-
ple who want tobuy from us on rea-
sonable terms and we buy from those
people who are willing to szll w us.
I do not want to go La h: Jd:raled
figurez except o make a1 vos :rvation
that the actitude of most people  who
belongto various political parties secems

3-30 P.M.

" to be tn2 aticude of che bride wao tur-

or to any other ideology wno whuld not

like to see our country advanc: aad to
see our import and export trade ex-
panded. So I faii to see what exactly is
the purpose of the Resslution.  We are
called ypon to pass a resolurion iaviting
Governmen® to enter into n2goiations
with a desiznated list of countries.

41 ¢ S. Do -

n>d co ch2 bridegroom oa the day of the
wedding and sa.d, ¢° From today dar-
ling ; youaad I arc oae,butlam the
02z V Everyboly wiits  buasuaess.
Everybody waats peace buar oa his
or her terms  only.

Suri H. D. RAJAH : I will not
take more than 10  minutes. Mr.
Suadarayya’s Resolution is a resolution

N
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[Shri H. D. Rajah.]
of propaganda which has been charac-
terised as due to bad motive on their
®part and so many critics have said that
it lacks reality.

I am not coacerned with the motives
of the Resolution. Anyhow he has
got the luck of g:tting this Resolution
ballotted in this House and itis put asthe
first Resolution and we are called upon
to discuss the same.

With regard to foreign trade, this
country, I understand, has no quarrel
with any country which is prepared to
trade. We arc trading with all countries
and importing goods which are avail-
able from those countries and we
are prepared to export our goods.
But the difficulty willarise with regard
to the commoditics that we are to get
from these so-called Eastern countries
ind U. S. S. R. and China. Take for
example the machinery in this country
which requires replacement. Now
these machineries are supplied for a
long time in this country by Western
countries and their replacement or the
spare parts  must necessarily fit
in with the machinery that is supplied
to this country. I am pretty certain
Mr. Sundarayya will not like to see a
a part of an Austin car being putr in
a Chevrolet truck. Therefore it is
illogical or impossible that we could
get such kind of machinery from these
countries when we are® in need of them.
Therefore 1 say that this is a proposal
not quite easy forusto swallow. The
Government of this country will cer-
tainly doeverything possible to create
withesm such equipment and industrial
products with a view to see that we are
selfsufficient in such industrial things.
Soviet Russia, a primitive country
under the Czar, was not able to
even fesd its own people much
less talk of industries. But after
the Revolution what did they do?
They did exactly the same thing which
to some extent our Government and
our people are trying to do here. They
brought American experts. They
brought  German  experts. They
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and gave them fabulous salaries in
spite of their Communist principles
and resolutions and they made these
foreigners establish basic capital indus-
tries in that countryand develop them
to the betterment of that nation. 1 am
proud of being associated with that
kind of iustry in this country and I
am sure “that the Govirnmeat mem-
bers will never refuse a situation of
that kind to develop here. Now, Sir,
that is with regard to the industrial
equipment.

Now let us talk about what we can
give them. My previous speakers
have said that the goods that are avail-
able for export from this country are
jute, tea, oilseeds and so forth. The
Russians do not need them and even
ifthey need them, they are not prepared
to purchase from us. Unfortunately
we are in the sterling bloc. Our
economy is more or less governed
by the sterling value. I would there-
fore like to tell my Communist com-
rades that if they want to supply to this
country their goods on a rupee basis
i.e., on rhe Indian currency basis, let
them supply to us and give us on rupee
value basis. And if wefind that they
are cheaper than the goods that we
import from other Western countries,
certainly this Government will not try
to frustrate us. That is a matter in
which I am certain that the patrio-
tism of the . Government cannot te
assailed. As Mr. Ranga said, there
are many issues where we are at
cross purposes with them, but on this
issue their genuiness must be appre-~
ciated and at the same time the question
of producing commodities in this coun~
try is a qu:ston which must be taken
again basically. '

Sir, with regard to the transport
facilities, now we find that the goods
are mostly carried by the bottoms be-
longing to forzigners. Now if we are
going to have better trade with Soveit
Russia, the question of bottom will also
arise.  If they are prepared to carry
their goods in their own vessels, leave
them at our ports and carry goods from

brought other experts in their country | here then it is good. But on one
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matter I have to join issue with the
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what objectives they have set before

Communist Party. They said that | themselves and what are the mecthods
politics are involved in trade. | by which they intend to attain those
That is exactly our quarrel with | objectives. Sir, I shall not have time

the Western countries because in
their trade there was politics and po-
litics was responsible to bring about a
terrible situation in the trade condition
where according to true concept of
trade one man will try to get more than
what he gets from the other man.
Therefore if the question ¢f our eco-
nomic regeneration is necessary, the
commodity that is to be supplied either
by Soviet Russia or by any Western
country, must be a commodity which
must be cheap in value and in Indian
currency. We should see that the
currency is not freely distributed
among Communist comrades for their
political gain. That is a matter about
which people must be chary. Never
mind, whatever may be the basis of trade
in this country, the trade is tn our private
hands and private channels. Govern-
ment only controls to the extent of ex-
port or import licences. But Soviet
Russia deals on a governmental basis.
"Therefore, whatever is the trade that is
to come out of the Eastern countries
must be based upon this fact, namely
that we do not want to be thrown at
their Governments’ mercy. With
regard to spare parts or the capital
equipment we should be in a position to
do things which they themselves got
done by other expertsin thigr early
years.

With these words, Sir, I say that this
Resolution is not to be commended to
the acceptance of this House. |

SHr1 B. C. GHOSE (West Bengal) :
Tt is extremely unfortunate, Sir, that
the discussion today, just as most other
discussions in this House, concerns one
orthe other bloc that todday dominates
the world. That helps only the
Government as they can evade all the
real issues. But what I should think
is that this Resolution together with its
amendment opens up the whole ques-
tion of our foreign trade policy and I
should like the Government to let us
have some idea as to what that foreign
zrade policy of the Government today is,

to elaborate all the points that I should
have tried to make out even if you allow
me 15 minutes and therefore I should
like to set down the main points that
appear to me to be relevant in this
context,

-

The first is that we cannot develop
trade with any country by merely pas-
sing a resolution. It is a question of
time, it is a question of needs and I
am not quite sure, with all respects
to the sponsor of the Resoluton, that the
Soviet Government themselves are
very anxious to sponsor much trade
with this country for this very reason
that if they were really interested they
should have had a better sorganisation
for developing trade with this country.
My hon. friend Diwan Chaman Lall
thinks that there is a lot of trade with
the iron bloc countries. But the fact is
that out of a total of 780 crores of
rupees in 1951—I1952 of our imports,
only a little over one crore was from
Russia. Of our exports a little over
6+6 crores was to Russia. Thatis not
really the point, because the trade has
to follow certain patterns. The main
point is that, as probably everybody
knows ; the structure of our trade has
changed from what it was since before
the war. Before the war we were a
debtor country and most of our trade
was with Great Britain and Common-
wealth countries. We have changed
from a debtor to a creditor country so
far as the Commonwealth countries are
concerned. And that also is reflected
in the fact that trade with the U, S. A,
has increased. The actual figures
would show that in 1938—39 exports
from the sterling areas were §3 per cent.
and imports 58 per cent. and from dol-
lar area exports were only 12 per
cent. and imports 7 per cent. Exports
from sterling areas in 1948—49 were
48 per cent. and imports 47 per cent.
As regards the dollar countries, ex-
ports were 28 per Cent. and imports 24
per cent. There is another interesting
question in this connection to which
I should like to draw the attention of
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the hon. Minister. It is that our
loans from America, whether it is from
the IMPF or the World Bank or the Go-
vernment directly are to a certain extent
responsible for this increase in trade
with America. Whenever we borrow,
loans and interests have to be serviced.
That is what is happening. It might
be said that this financial dependence
also betokens some political depen-
dence
But there it is. Secondly, our exports
are mostly raw materials. Although
we may say that we have increased the

exports, manufactures do not form any .

important proportion of our exports.
In 1938—39 we might say that even
in regard to what may be regarded as
not absolutely raw materials, they are
only confined to a few items like Jute
manufactures and cotton manufactures
and tea and they accounted for about
35 per cent. of the total value of India’s
exports in 1938—39. In 1948—49
this has increased to §6 per cent.
That means that if anything happens
to Jute or to Tea or to Cotton, our
whole export trade will be disorganised.
Would we countenance this sort of si-
tuation or is there anything to be don
about that ? .

The next point is about the objectives
of our foreign trade ; and that objec-
tive must be viewed in the context
of our plan. No other criterion can
be placed before the .country at the
moment because our economic devel-
opment is bound up with the plan
and the needs of the plan will indicate
the commercial policy which will
have to be pursued in order to make
that plan a success. It was therefore
extremely
Five Year Plan had no chapter on trade
or commercial policy. I understand
that in the final Plan a chapter is
being incorporated and that is really
good. Now what is the objective that
has been set forth in that Plan. It is
that there should be a 30 % increase
in our exports if a capital expenditure
of 2000 crores is to be incurred. How'
are we going to have that expansion

which may be good or bad. |

|

| attention of Government
» measures that

|
!

" who look

¢ that is done too late.

surprising that the draft
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any definite policy particularly when,
as I have stated algready. our exports
are very vulnerable,

Now lastly, as there is not much
time I have to skip over many of the
points ; I should like to bring to the
to certain
they might possibly
take to help our export trade. It is
to the export trade that we must give
the most attention as every other
country does because it is the export
trade plus what we can borrow from
outside that sets the limit to what we
may get from outside both for our
needs and for our development pur-
poses. The expansion of the export
trade is therefore of very urgént interest
and to that end I would like the Go-
vernment to consider the following
suggestions. -Firstly, that Government
should come to the assistance of our ex-
ports, whenever, needed, substantially
and quickly. Very often we find that
when a change of policy is required,
It happened in
the case of jute and it probably hap-
pened in the case of textiles also.
Although my hon. friend on the other
side said that the Indian textiles indus-
try can compete with Japan, T was
told by my friends in West Bengal
that unless the excise duty were
taken off, Indian textiles could not
probably compete with Japan in the
outside markets and the proceedings

- of the Buxton Conference also show

that all other countries are very
apprehensive of Japanese competition.
Probably the samething is happening
in regard to tea. So if there is to be
any Government assistance at zll, it
should be quick and substantial.

Secondly something should be set
up in the nature of an Export Promo-
tion Organization so that certain articles
of which we have a surplus in India
might be exported to markets which
will need them end which probebly
can buy them. It is no gerod saying
that we have Trade Commissioners
after the interests of

all articles., Government are them -

in our exports ? Has Government | selves aware that in regard to certain
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articles there is a surplus. Certain
industries are facing over production.
So cannot we do something which wil]
come to the assistance of these indus-
tries and also increase national wealth

by setting up a sort of an Export Pro- |

motion Organisation which will study
foreign markets and which should func-
tion in collaboration with the people
who are in charge of these industries so
that specific markets may be found
for these articles and so that there may
be wealth and less unemployment in
the country ? Witha view to assisting

such exports other reliefs may also be

given. For example, tax reliefs in the
matter of sales tax or export subsidies or
rebate on import duties etc. These
are not new suggestions. They have
been tried by other countries also par-
ticularly in respect of articles which
are imported and which enter into the
production of certain articles which
are again exported to other countries ;
to the extent of the export a rebate of
the import duty paid might be granted
because that will help the industry in
question to compete in the foreign
markets,

Then propaganda also may be made
in foreign countries at Government
cost. I have only indicated certain
measures but it is for the Government
to consider what particular measures
will develop the export trade of this
country.

Sugri L. H. DOSHI (Bombay) :
Sir, I will restrict my remarks on
this Resolution on its economic as-
pect. The Resolution recommends
that the Government should enter
into trade agreements with Soviet
Russia and other countries under its
influence. The mover of the Resolu-
tion wants this step to be taken by
Government. But he does not say
whether the other countries are really
willing to develop trade relations
with our country. Another hon.
Member of the Opposition who thinks
on the same lines quoted proceedings
of the International Economic Con-
ference held at Moscow this year. I
had the opportunity of taking part in
that conference. I studied the speech
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| of Mr. Nestroy, the President of the
I Chamber of Commerce of the U.S.S.R.
i In that speech he made various sug-
gestions that this trade could be de-
| veloped with this country and that
trade could be developed with that
I country and so on and so forth.
| But it ‘almost meant that if the trade
between the various countries of the
world that he proposed were develop-
ed, it would amount to two or three .
times the present trade that is going
on in the whole world. But strangcy
+ enough—and this will be a sort ofa
revelation to some hon. Members
| here—not a single deal could be made
between the U. S. S. R. and the rest._
. of the world on that occasion. Not
| even a thousand pounds or a lakh
pounds worth of business could be done
. with the U. S. S. R. Lot of slogans
| were uttered at that  conference.
| Everybody said, *“ Yes, we could de-
velop this trade and that trade. All
‘ the barriers to international trade
should be removed.” In fact there
‘\ were certain delegates who proposed
the removal of all restrictions on in-
\ ternational trade. We had to fight
them. We said, we were an under-
developed country and we must de-
\ velop our resources and increase our
production with restrictions and bar-
riers and under protection. We
could not agree to the principle of un-
restricted  foreign trade. However,
coming back to the main subject, the
development of trade between the
U. S. S. R. and this country, Wwe
| did make efforts to bring about cer-
| tain deals., There were certamn mem-
| bers from the Indian delegation who
. offered certain goodstothe U.S.S. R.
‘ I will give you certain illustrations.
Leather goods, particularly shoes,
" were costing a lot there. Shoes were
‘g selling at terrific prices. Shoes of
| average quality were offered for 200

roubles per pair and 200 roubles is
equivalent to Rs. 225.

It is high
cost.

Surr L. H. DOSHI : It is not
but absurd cost. A pair of

high cost, ! >
be had in this country for

ﬂ AN Hon. MEMBER :
! shoes can
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about Rs. 30 and that too of good
quality. We offered them soap.
Among us in the delegation was an in-
dustrialist who has world-renowed
soaps which he not only sells in this
country but also exports to the free
world. He wanted to have a deal
with Soviet Russia for soaps. Noth-
ing doing. The quality of soaps that
we saw there was very inferior. [
do not wish to criticise their goods ;
they are free to have any quality they
want.

Kawaja INAITULLAH

price ?

Its

Suri L. H. DOSHI : The price
was very high. 1 brought one cake
with me for a sample. I think one
cake costs something like Rs. 7 or
Rs. 8. (Imterrupiions from hon. Mem-
bers.) Let me give more illustra-
tions because there is such a limited
time,

The British delegates were very
anxious to sell their textiles. They
made a deal with Chiha, a deal which
attracted the attention of the whole
world because it was a 10 million
stcihing deal in one shot. Russia was
not piepared for anything. Was she
plentiful of textiles ? No. I had
the opportunity of going round a shop,
a State shop. As you know, every
shop in Russia is a State shop and a
silk  fabric—printed—was costing
something like Rs. 150 per yard.
Well, scme of the ladies would per-
Laps begin 10 sweat and will not go
thopping it they hear of these figures
but the facts are there. We cannot
disputc tham.  And yet, though the
Bitich delegation, as a result of the
uzde siump that was prevailing in
U. K. at that time in its severest form,
wcre very anxious to sell, Russia wag
not prepared to buy any fabrics, any
textiles or any other goods offered by
any of the people that had gathered
there on the invitation though an in-
direct invitation of the Soviet Govern-
ment. 1t you read the speech, Sir,
ka1 s printed in that book, the speech

[ COUNCIL ]
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of Mr. Nestrov, you will find that it
abounds in such big figures for inter-
national trade but he could not make
even a single deal with the delegates
who had assembled there from all
countries of the world. Most of them
were capitalists who were anxious to
deal because they wanted to diversify
the trade and were prepared to give a
trial to Soviet goods in their country or
were prepared to sell their own goods
to Soviet Russia. No ; nothing could
be done and that is a clear indication
of the Soviet mind : she would rather
prefer to produce her own goods, good
or bad, inferior or superior and will
stand on her economy, Sir, without
being dependent on foreign imports.
They gave us figures of how trade had
developed with China, how the trade
had developed with Czechoslovakia,
how the trade had developed with
other countries that were under Rus-
sian influence. They gave us those
figures—how far those were correct,
1 do not know ; but, let us assume,
for the sake of argument, that those
figures were correct. What then ?
Why isn’t Russia prepared to deal with
other countries ? If-she wants other
countries to buy her goods, she must
buy the goods from other countries.
He has quoted that Soviet Russia is
prepared to buy goods from India in
rupees and is prepared to sell in
rupees.  Yes, we heard that statement.
There, I had the occasion to talk
with some of the officials of the Indian
Embassy in Moscow. They told us
that the Soviet Government had
frankly told the Indian Embassy in
Moscow that they were not prepared
to have dealings in rupee. The re-

presentatives of the Soviet Govern-
mepnt have come forward to make
this statement. Are they prepared to
put it into practice ? Are the Soviet
Government prepared to deal with
India in Indian currency ? I am
afraid no deal has yet taken effect on
that basis, nor have the Soviet Govern-
ment established any funds in this
country for doing business in Indian
currency. 1 will only add in my
concluding Remarks that it is no use
proposing such a Resolution without
caring to know whether the other
side is willing to respond as has been
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amply mentioned, India has no res- J
trictions. with regard to trade. The
only thing is that you cannot buy |
against barriers nor can we get the
Russian goods into this country when
they are unwilling to supply quality
goods. : . ’
\

Sur1 D. P. KARMARKAR : Sir,
. I have followed today’s debates with |
very great interest, and I should say
that in my expericnce, this is one of the |
debates, in my long experience, which !
has been not only very enlightcning |
but also largely useful in character.
~ My esteemed friend Prof. Ranga hap-
pened to say that the Resolution looked ‘
useless. Whatever the merits of the
Resolution—and I am expressing my-
self on behalf of Government on that |
point—I think the consequences of |
the introduction of the Resolution, have
been very beneficial to all. It is in the |
interest of the country that the public
policies as pursued by this Govern-
ment are made known to the people,
and it is certainly useful that debatcs
like this should take place because
they bring out the salient points con- |
cerning the foreign trade of this coun- |
try. The more of it you have, the
more useful it will be. The national '
interests will be served better, were |
it merely for the purpose of the argu- |
ments put forward by the mover of |
the Resolution, Shri Sundarayya, or his r
very able followers—I do not know
whether the mover will be thankful to (
his followers for the contributions
they have made. Shri Sundarayya |
thought that he was open to correc-
tion ; he began his observations and
came to his conclusions on certain
facts, part of which were absolutely in- |
correct. I am very sorry to observe |
that he has not tackled this question |
from all the aspects. He missed, for \
instance, a point which he obviously
could have seen if he had only re- [
* ferred to the latest developments. }f
J
|
\
|

He would have found for instance that
we did enter into agreement with
Czechoslovakia, we are negotiating
such an agreement with Czechoslovakia.
- He would have found for instance
that we have entered into an agree-

ment with Poland  with Hungary

| in agreement.

talks are in progress, and I am happ
to tell the House that recently, the
talks have materialised and the agree-
ment has been signed. Sir, these
are very basic facts. 1 am quite sure
that had these simple facts come to
his notice, he would not have ventured
to table the Resolution which on the
face of it is factually inaccurate, apart
from the thesis that lies behind. How-
ever, from the facts that he gave this
House, I find myself in agreement in
respect of part of the thesis, and I
am quite sure, with that part, Mem-
bers who have participated in this
debate will doubtless find themsclves
There is no difference
of opinion on that our foreign exchange
resources have to be carcfully dealt

| with and that our exports have to be

promoted. Our exports have to be
promoted, and the quantum of our
imports directly depends upon our ex-
port earnings. These arc very ele-
mentary propositions in foreign trade.

In so far as my esteemed friend’s
reasons for the operative part of the
Resolution are concerned, I think
there is general agreement that we
need to have larger exports, and that
we need to have also larger imports,
from whatever sources they come,
and more especially in respect of capital
goods and machmery. Sir, I find
myself broadly in agreement with this
initial proposition in foreign trade.
But after having given reasons, when

he moved on to his conclusion, I
thought he was tepping on ground
which was largely questionable. I

am afraid he also suffers from an ig-
norance of the policies which have
been consistently pursued by our
Government and by our people. I
very much appreciated the observa-
tions that fell from my esteemed
friend” Diwan Chaman Lall when
he pointed his finger at the basic arch
on which the whole of our foreign
trade is based, and that was our per-
fect belief in multilateralism so far as
our foreign trade is concerned. That
fact also, I thought, was obvious to
the hon. mover of the Resolution.
Ultimately what is the purpose of our
activities in respect of foreign trade ?
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[Shri D. P. Karmarkar ] | posed liberalisation in respect of
Obviously larger imports in the in- ‘ the dollar area. We hive the other
terests of the country, and larger ex- | area, the soft currency area. The

ports of our exportable commodities ;
and on the earnings of these exports,
to base our imports in such a manner
as to conduce to the best national in-
terest. Now, this purpose, one may
well conceive, may be served by an
agreement. Agreements may be of
various kinds. Agreements may re-
late to quintititive limits ¢ India
does hzareby undesrrake to send out so
much of, say, jute goods to such and
such a country, and in return such and
such a country undertakes to make a
stated quantity of specified goods
available to India . That may be ad-
vantageous at a time when the re-
quired goods are scarce. That was
the condition during the time imme-
diately following the war. Therefore,
hon. Members will find that in our
earlier trade agreements we had speci-
fied quantities of exportable commo-
dities as well as our imports. Then,
however, later on, as things becime
easier, wazn supplies bzcam= more
easy, w2 tndugat it to be in the in-
terests of the country to make our
agreements a little more flexible. It

does not mean that if you bind your- '

self to supply a particular commodity
to a particular country, you will al-
ways be able to supply it. It may not
be possible, owing to the exigencies
of the situation, to supply those goods.
Under these circumstances, it does
serve the national interest if we make
it possible for any importer to import
his goods from wherever he likes.

Sir, the method of our foreign trade
at the present moment is this, that we
have divided our resources, naturally,
into two broad currency areas, one the

dollar area, and the other the soft cur- |

rency area. Ultimately we have to
balance our trade. We cannot go on
incurring deficits. There is a limit
beyond which other countries will not
aliow us credit. Therefore, since our
dollar resources have been particularly
difficult, in view of our foreign
oxchange earnings in that area, we
saturally look askance at any pro-

method by which licences are issued is
this. If we issue a licence to an ex-
porter, we lay down no destinationtl
restriction. We give an export li-
cence for the export of jute goods.
you can export so many tons wherever
you like. The only condition is that
it must be a favourable market, and the
parties must be reliable. Whatever
criterion you adopt, you can send it
anywhere, because ultimately it does,
not matter where our goods go to
so long as we have a good export earn-
ing from abroad. Supposing in res-
pect of the soft currency area we issue
a licence, we tell the importer: ““ Look
here, here is the quintum for your
import licence. You may  import
your goods from Czechoslovakia, or
from the United Kingdom, or from
wherever you like, but certainly not
from the dollar area. In the soft cur-
rency darea, you can go anywhere you
like. If you find the Russian quota-
tion to be favourable to you, you can
get them from there. The whole
wide world is before you. You can go
wherever you like, but you must im-
port from the soft currency area.”
Now, that is the method. And I do
not see for a moment how under this

method anyone can complain that on
account of the absence of an agree-
ment with a particular country we
have been responsible for making the

interests of the country suffer. Well,
if there is any Soviet exporter whom
my hon. friend particularly knows,
there is a vast field. There is a long
list of our importable commodities.
Our, trade last year was to a larger
extent than was normally the case.
But apart from food and other re-

quirements, there is a vast field where
any exporter from any foreign coun-
try, including Soviet Russia, Czecho-
slovakia and other countries, can ven-
ture. We do not object. We have
left so many things to them. As my
hon. friend Mr. Parikh very rightly
observed, ours is a country where
trade is free. We restrict it only to
the extent to which the regulation of
our fareign exchange resources is
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in our
I under-

absolutely necessary. Even
. Government transactlons,

stand, whenever it comes to buying on -

behalf of Government, we permit
any party to buy from anywhere. It
does not matter to us at all if things
come from U. K. or from U. S. A, or
from any other country. If any parti-
cular country offers us the best price,
the best quality and everything else,
we buy from that country subject
broadly to the consideration of soft
currency or hard currency areas,
which is absolutely necessary.

So, Sir, I am not able to appreciate
the point made out that unless we enter
into such trade agreements, with the
countries mentioned in the Resolu-
tion, we could not make any progress
in respect of our foreign trade.

Then, Sir,as I said a moment ago,
wherever it is possible, wherever it is
feasible, wherever we have found the
agreement to be of mutual advantage,
we have ventured on it. Nothing has
fettered us. Suggestions go from us,
suggestions come to us. Suggestions
did come from Soviet Russia. We
proceeded for a little while. We
found and they found that we could
not make any further progress. We
had a trade agreement with Czechoslo-
vakia which was there since 1949, if
I am right. In fact if hon. Members
will remember, a goodwill mission
from Czechoslovakia came and we re-
ceived them and our relations with
that country are one of the best possi-
ble. For us trade admits of no bar-
riers. For us even in our interna-
tional politics, as the hon. Members
are awar§, we have sought under the
able guidance of our Prime Minister
to tread on a path which has avoided
distinctions of the Eastern and the

Western blocs and the Atlantic coun- |

tries and the non-Atlantic countries,
much more so in respect of trade.
I think in all our foreign trade agree-
ments—and even if there has been no
agreement—there has never been any
bar to our foreign trade. My esteemed
friend Mr. Lalchand had been in
Moscow. Well, he was not of any
particular colour. He went there as a
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trader. I understand he had a very
good time, though I will not envy the
comforts which the Soviet Govern-
ment gave to him and we appreciate
very much¢ghat the Soviet Govern-
ment did for our delegate. He comes
back with a detached view of things.
He has no axe to grind. He is what
you might call a very sober person.
He has given a very restrained ex-
pression of views. He has expressed
himself as a businessman would do,
He said there are these difficulties,
But if there are friends who wish to
trade with particular countries, the
way is open. We shall not stand in
the way. Our merchants will not
stand in the way. In fact the mer-
chants will grasp the idea of develop-

ing trade with as many countries as
possible,

Sir, in fact it is good for the House
to know that actually in spite of the
fact that we have no agreements with
all these countries mentioned. in
the Resolution, as I said a moment
ago, we have had agreements with
Hungary and Poland and if all goes
well, we might have an agreement -
with Czechoslovakia also.

If all goes bétter, we may have the
same agreement with Soviet Russia.
Now, there is nothing lost or gained by
having an agreement with any parti-
cular country. I find that at this
moment, we have an agreement with
about seventeen countries, My hon.
friend Mr. Gupta might lean a little
more over to me.

AN Hon. MEMBER : He is listen-
ing very carefully.

Surr D. P. KARMARKAR : It
might be interesting to note that at
the present moment, there is absolutely
no agreement with the U.S. A. There
is no trade agreement with U. K.
Apart from the Indo-British agree-
ment of 1939 except that Preferential
agreement which comes up so often,
there is nothing. Professor Ranga
bows to me. I suppose he agrees with
me. As such, there is no agreement
with the United Kingdom. Our



247 Resolution e Diversification of [ COUNCIL 1 Indian Export- -Import irade 24%

[Shri D. P. Karmarkar.] | In 1942-53 from April to July the
trade is free. There is one thing to | actual exports from India to China
be said in this connection. You can J were of the value of 7 lakhs in spite of
set up trade through certain channels | our willingness to export everything
to a limited extent. Like the river | like pepper, tobacco, shellac, mica,
to the ocean, it finds its level. There | Jute manufactures, etc. I hope Mr.
is this free dispensation of trade with | Sundarayya will be able to help us in
countries like Japan and the U. S. A. J this matter.

It is like the case of a very bad salesman ' .
who goes to the bazar and says that | Sur; B. B. SHARMA (Uttar Pra-
nobody purchases his ox. You cannot | desh) : Why not give him a licen-
sit at home and say that my ox does | ¢e ?

not sell. The whole world is a huge |

market and so far as India is con- | .
cerned, we have kept ourselves to a { SHRI D. P. KAR.M.ARI\AR_: There
strict policy of freedom. We have to | has been no restriction on imports.
sell in the best markets as far as possi- | Lrom April to July 1952-53 our im-
ble and to bargain with the most POrtS into India from China have been
favourable parties. As amatter of fact, | Of the order of 499 lakhs ; though we
I have a few figures worked out. incurred a deficit, it has not deterred
us from importing. We had not

With the U. 5. 5. R. in 1949-50, tried to exercise any sort of rigour

I find that our imports have been to [ ! ]
the order of 1,263 lakhs of rupees. | 4Pon them. Whenever it s ad-
Then turning to the balance of trade. | vantageous to €xport, we  cxport.
The balance of trade has been a minus | Whenever it is advantageous to im-
9,27 lakhs. So, it was stated that if | port, we have not hesitated to import.

we export more than we could import | )

the balance of trade would have been | With regard to  Czechoslovakia,
different. In 1950-51, the balance of | What do we find ? We found during
trade has been 1,11 lakhs. In 1951-52 | 1949-50 our exporis from India were
the exports to the U. S. S. R. have | of the order of 130 lakhs and imports
been 6'67 crores and the imports | into India were 280 lakhs. We had
into India from the U. S. S. R. during ! a deficit of 150 lakhs but we don’t
that year have been 1,038 crores. That | worry about it. WP: don’t say to
is the position. During the year, we I them that you must import from us,
were able to import less. During ' though it is a natural thing to say
1952-53, I find that the exports have | that they should balance.  During
been 37 lakhs and the imports 5 lakhs. | 1951-52 exports from India were 119
That is what our figures show. In | lakhs and imports into India were
any case, it does show that inspite of | 281 lakhs. Does that show again

the fact that there is no agreement, | any sluggishness in importing from
there has been appreciable increase | Czechoslovakia ?  The deficit during

in the export and import trade. that year was 162 lakhs., Then we
come to Poland. In the very nature

of things our foreign trade with Poland
Then, I find that in respect of the | is of a very limited character., People
Peoples’ Republic of China during | have nothing to import or export.
1949-50 the exports from India to | Then foreign trade shrinks. With
China were of the value of 2,34 lakhs | Poland in 1949-50 our exports were
and the imports into India from China | 48 lakhs and imports were 29 lakhs.
were of the value of 50 lakhs. Then | In the very nature of things our trade
during 1951-52, the figures were 6,77 | relations with Poland were of
lakhs and 1,589 lakhs respectively. | a very limited order. You cannot
We do want to import from China | expand the trade as in the old story
whenever it is feasible, whenever it is | of a frog who wanted to be like a bull,
advantageous to us. China is not out- | There are limits to foreign trade and
side the world and we do want to | no official efforts can ever increase our
import from China o owr advastige. ' export trade in the present context
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to the extent of trade with Russia or | to give the relative prices of goods.
even Czechoslovakia. It will require | But every time we have refused to be
effort on the part of Poland and | drawn into such a discussion. But
India. ( 1 am here to give the assurance to the
hon. Members that in not a single
transaction that we have entered into
with the Soviet Union, have we been
found remiss so far as our export or
import was concerned.

Then I come to Hungary. There }

I find during 1949-50 the exports were
22 lakhs and imports were only 6 |
lakhs. In 1952-53 our exports were \
1 lakh and imports were 8 lakhs. |
Tnere is room for development of
trade on either side. Therefore we
say relatively speaking each country | .
has i.s own possibilities of expansion}.,{‘ SHRI D. P. K‘/"\RMARKAR I
Howsoever we try, we cannot export | does not need an answer ; I am not
goods beyoad 600 crores under the | only on the point of our remissness.
present world prices.  So there it is. |  Pror. G. RANGA : Why can’t
. My friead the mover of the Resolution | the hon. Minister tell us that Sir ?
referred to individual cases. It has | Are we beholden not to say that here ?
‘peep a practice with us not to discuss | Is there any obligation about it ?
individual cases on the floor of the Why is he unwilling to give aa ans-
House otherwise what might happen is | wer ?

individuals, taking advantage of the

fact that Government spokesmen come Sur1 D. P. KARMARKAR : 1
with ready answers before this House, | don’t want to say anything ; there aré
may be tempted to pester Members | difficulties and difficulties in dealing
with their own individual grievances. | with countries.

He has mentioned 2 instances and I

will have them looked into and if | SBRIH.D.RAJAH : Isita matter
there is anything to be dome, he can | of diplomatic difficulty ?

rest assured that it will be done but

individual cases of difficulties should Sur1 D. P. KARMARKAR : No.
not be discussed here. 1 remem- | By and large all the countries doing
ber people put up all sorts of difficult- | trade try-their best to keep their word.
ies. I remember the case where we | But in trade difficulties do arise—
permitted import of spare parts of | difficulties of all sorts—and some have
diesel engines. The gentleman im- | arisen in thgsg case as in other cases 3
ported spare parts no doubt but used | but as I am not on that point I do
them as component parts. How can | not want to dwell on that any more.
we distinguish so far as substance is

concerned. It depends on the use. Pror. G. RANGA :
It could be used as a spare where it is
necessary and it could be used as
component. In such cases unless

there has been an error, my friend

SHrI H. D. RAJAH : Have they
been found remiss ? ’

You were on
that and you are avoiding it.

Surl H. D. RAJAH : You are
referring to your own virtues, but you

can rest assured that things like that are not saying whether the other party
will cure themselves. My hon. s so or mot

friend referred to some clieals. I will’
not go into the deals. t is not very

goodg to go into all sorts of deals, be- |  SHRI D. P. KARMARKAR : Yes,
cause it has been accepted as a sort of | at the moment I am trying to show not
principle that when Government deal | whether another person has been vici-
with another Government, they deal | ous or not, but whether we are keeping
as between themselves. They are | our words. If I were on that point
subject to the vigilance of this House | I would have dealt with it._ Obviously
and times without number attempts | I am avoiding it ; there is no doubt
were made on the floor of this House ' about that. -
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[Shri D. P. Karmarkar]

Now, that is what [ have to say
with regard to thz prominent paints
raised during the course of this dz-
bate. I would also add oae point
more. Roeference was made to the
spokesmen at the Moscow Con-
ference. Sir, we felt happy waen res-
ponsible spokesmen of the  Soviet
Governmesnt stated som:time back
that there were much scopz for deve-
loping economic relations batween
the two countries—India and Rus-
sita—that Russia could give India
capital and consumzr goods, food-
grains, etc. in exchange to jute, tobacco
and shellac. That was a good state-
ment and it has been noted by our
merchant communities also ; and
doubtless wherever there is scope for
their activities, our merchants will
do business. They are adventurous
enough to do that wherever it be,
any part of the globe, it does not
matter to them.

Coming to the merits of the Reso-
lution, it was said that thpre was some-
thing below the face of it ; but I will
not dwell on that but will take the
Resolution as it is. [ will deal with
the Resolution in the manner that the
hon. mover of the Resolution has pur-
ported to move it. In view of all that
I have mentioned, I hope, Sir, he will
find himself in a position—unless he
wants to stick to his dogma, unless as
an hon. Member suggested, the basis
of the Resolution is propaganda—to
agree with me. It has been seen
during the last few years that certain
powers in the world have come out
saying, ““ We are prepared to szll, we
are prepared to sell”. And when
they say-that, the world takes them at
their face value. We are always happy
to enter into any sort of agreement
and we have never allowed the absence

of an agreement to come in the way of

our transactions. Considering all
these facts, I hope the hon. the mover
of the Resolution will see that basically
we are agreed on the point that he has
sought to make. Firstly it is in the
interest of the country to increase our
export trade and earnings. Secondly
it is in the national interest to have
imports of capital goods.

A) .
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Thirdly, that we are, as a country,
free to trads.  We do not place obstruc-
tions. We are prepared to enter into
an agreemeant, if the agreament 1s berne-
ficial, if the other party is anxious to
have an agreement. You cannot force
an agreement on any country, but we
are open for that also. We have never
closed our doors at any time since we
have been free against any proposal
to enter into negotiations or enter into
agreement with us.

Sir, in view of that position I thought
that it might be better rather than we
oppose the Resolution—because it is,
in our view, an absolutely unnecessary
one—I thought it might be welcome to
the hon. the mover of the Resolution
to make the best of a bargain and see
that essentially if what he said actually
proves true, he might withdraw this.
I have no doubt that essentially there
can be no difference of opinion so far as
the basic things are concerned. If he
derives any comfort, it is a fact that if
we have today not entered into agree-
ment with Soviet Russia, we have not
entered iuto any sort of agreement with
U. S. A. and so, one cancels the other,
may be. I mean to say that, in our
view, it does not make any difference.

I think, Sir, here is a point on which
you might pause and consider and tell
us that in view of the Government
clarification, there is no need for the
Resolution. Sir, if he does not choose
the wise path, it will be my painful
duty to oppose this, and I am happy to
note that in this debate all else, apart
from the group which my hon. friend
Mr. Sundarayya represents, are one
and I must acknowledge the very nice,
dynamic and aggressive help which our
friend Mr. Reddy gave us.

SHri C. G. K. REDDY : I didn’t
help you : I am sorry.

SHri D. P. KARMARKAR : Some-
times people help . without knowing.
If we want anyone to demolish the case
of the mover of the Resolution, very
successfully, I am sure there would be
very few who could do it apart from
Mr. Reddy.
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SHri C. G. K, REDDY :
your case.

Surt D. P. KARMARKAR : Many |
times we do find ourselves in agree- (
ment with others though we may not
be publiglging it.  Ifthat is the position,
I do not want to press the point, but,
nevertheless, I have appreciated the)
contribution that he made to the course
of the debate.

Sir, it is my duty to say once again |
that 1 appreciate very much the very |
nice points that were made on the floor
of the House during this debate and 1
thank also, in conclusion, my hon.
friend for having moved this because
it gave us a very nice opportunity to |
place our views beyond any doubt.

Including |

SHr1 P. SUNDARAYYA : I have
heard with great attention the whole of
this debate, especially the hon. Minis-
ter, but I have to point out to the House
that the speech which the hon. Minis-
ter has made has not met my difficulties
or the purpose which I have tried to
bring to the notice of this House. Be-
cause, 1 have pointed out that we have
not been able to develop our heavy
industries, our projects, because, we are
unable to get the machine tools, or even
the machines that are necessary for these
projects. We have been depending too
much on America and United Kingdom
without trying whether we can get
these for the projects, from the Soviel
Union or the other industrially deve-

| loped countries which huve got a diffe-

' rent social and economic system than

SHr1 C. G. K. REDDY : Sir, would |
the hon. Minister accept the amended
resolution ?

Suri D. P. KARMARKAR : 1
should have said something about the
amendment. I scanned the amend- |
ment and tried my best to bring myself |
in agreement with that. Now, what it
purports to say is ““ so, in view of all
these difficulties, you enter into trade
agreement or dealings with such count-
ries with which we have not developed.. 2
Now, thct has a small implication.. I |
happen to be a legal man and I read bet- |
ween the lines. The implication of the !
acceptance of that would be that in the |
past we have not been doing that. 1
entirely agree with the spirit of the |
amendment. There is no doubt about
that. I mean to say that it is necessary
that we should enter into trade arrange-
ments with all the countries of the world. .
The only difficulty is in our posi- |
tion. We have been doing that, and if '
we do not do it now, it will lock we did |
not do it in the past. It is like the
student who is reprimanded. If he
admits, then he will be asked why he .
did it yesterday. So, if we accept the .
amendment, then it will mean thar in
the past we did not follow such a policy.
That is precisely the position with which
we arec confronted. I want to make it .
clear that it is on this ground that we
do not accept the amendment but if |
a division is pressed, we shall have to :
oppose it,

|
|
|

L4

that of Englind or America. I also
quoted certain figures to show how
meagre our imports of machine tools,
imports of our machinery stand, com-
parca to the whole imports. 1 have
also given figures of the whole trade
with Eastern Democracies and Soviet
Union and China itself—2 per cent, We
are carrying on with these countries, .
such a meugre trade. These countries

| also have developed industrially very

much. To all these points the Minister
has not made any answer because, most
probably he might have thought that
these are points which cannot be dis-
puted and for which immediately no
answer can be given. Certuin spokes-
men on the other benches, «nd the re-
presentative of the KSP trom Kerala
and the PSP tried to attribute ulterior
motives to us, which are completely
wrong and are completely irrelevant
for the purpose of this Resolution. We
have not said that you must stop trade
with United Kingdom or America or
the Westernl capitalist countries. No-
body wanted that. There 1s no men-
tion of that. What I said wis : do not
depend on anyone country for our
needs, which today is the position—
that for most of our capit:1 goods, for
most of our food needs, we are depend-~
ing too much on one set of countries—
which is very dangerous to the protection
of our independence itself. It is from
this angle, that I said that there were

. possibilities of importing mechinery, or
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[Shri P. Sundarayya.]
importing essential raw maiterials, of
importing foodstuffs, that were abso-
lutely essential for our industries, for
their growth, for the growth of our
national industry. This is the job of
the Government. Even if our indivi-

[COUNCIL ] -

duilindustrialists, even if our individual |

importers, do not take advantagz of
these offers, it is the job of the Govern-
ment to pursug the maitter and s22 thz
possibilities, exploit the possibilities.
We feel that the Government has not
been doing rthis. This is actually
reflected in the figures of imports of the
Government for the last 5 years. Some
of the speakers tricd to siy “ divert”
when I siid diversificition. Some
people interrupted and said ““divert
the trade from America and England
to Soviet Union” thus trying to find an
ulterior motive where there is nons.
Now another argument that has been
brought is why not accept the amend-
ment of Mr. Mathai Manjuran the re-
presentative from Travancore~-Cochin.

. What is the purpose of this Resolution ?

We want to bring to the notice of the
Governm:nt, of this House, that our
trade with the Soviet Union, China,
and the Eistern Democracies, is very
little and rthere are great possibilities of
developing that trade in the interest of
our industries, our nitionil industries.
For this purpose, we suggested the ma-
chinism of trade development, this is
possible bty having long term trade
agreement. It is not a question of
diverting trade from Americi and Eng-
land but establishing trade with the

Eastern Democracies ; we moved this

Resolution to bring to the attention of
the House, that the possibilities are
there for the Government to take ad-
vantage of. That is the purpose of this
Resolution. I have absolutelv no ob-
jection to my hon. friends the represen-
tatives of the Praja Socialist Party men-
tioning specific countries.

SHR1 C. G. K. REDDY : Yugoslavia,
for instance ?

SHr1 P. SUNDARAYYA : Oh, yes.
You can go to Yugoslavia. If there is
1o trade agreement with Eastern Demo-
cracies and Soviet Union then you will

-~

!
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find great difficulty in trading. Theo-
retically there may not be any obstacle,
but in actual practice it is not so eisy.
The hon. Minister says that we are free
to trade with anybody, and there are no
restrictions placed on anybody what-
ever. Yes, theoretically it is so. But what
is happening in actual prafctice ? We
know there are foreign concerns—Bri-
tish and American concerns—zstab-
lished in our country, which monopolise
our foreign rrade. They have got
licences, and they have got the shipping
and the insurance and other facilities,
and they have got their technicians, and
so on. They have been well estab-
lished. How can any new trade be
developed with any other country ?
It is no use merely saying that we are
free to carry on trade with the Soviet
Union or with Czechoslovakia or with
China. That does not solve the prob-
lem. There are these difficulties, and
it is the job of the Government to over-
come them. Even American capaita-
lists are finding it difficult if not im-
possible to overcome the obstacles which
British Imperialists are placing in their
way, even when our Government is
willing to do everything that the Ameri-
can capitalists want. If that is the case,
you can imagine what the difficulty
must be in the way of trade develop-
ment with Eistern Democracies and
with the Soviet Union, which follow an
entirely different social system. And
that is exactly why we want a long term
trade agreement. But unfortunately
the hon. Minister could not see eye to
eye with me on that point. Nor am I
able to agree with him that free trade,
as he calls it, will enable us to develop
our trade with these countries.

Another point that was made was that
we have already entered into trade
agreements with Czechoslovakia and
Poland. I have referred to those agree-
ments in my earlier speech. With re-
gard to Czechoslovakia, the trade agree-
ment lapsed a year back. Negotiations
were continuing to conclude a new
agreement. But so far nothing has
happened. Why is it that there has
been one year’s delay in this matter ?
What are the difficulties in the way ?
Of course, this may not be the proper
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time, but the hon. Minister yill cer- |, AN HoN. MEMBER. : Why don’t
tainly enlighten us when the occasion } you negotiate and have agreement ?
comes as to the difficulties which pre-

vent us from entering into an agree- | SHRI P. SUNDARAYYA : Now
ment with Czechoslovakia or with other | that is another aspect. I am coming
countries like the Soviet Union or the | to that point. A number of speakers
People’s Republic of China. We want | Said that the party to which I belonged
to know the reason, so that we can rest | must try to negotiate with the Soviet
assured that the Government is doing | Union, must try fo negotiate with China,
something to overcome the obstacles } must try to negotiite with the Eastern
which the well established British com- ; Democracies and try to persuade them

panies are placing in our way. to buy more gopds from us or to sell
more goods which we wanted. I say.

. it is a very strange logic, a very strange
No_w, Prqf. Ranga, who is well known | argument. Sir, they always try to see
for his anti-Communist bias, who al- ‘ in us something which is not there.
ways wants measures to suppress Com- . We have got certain principles. .
munists, asked : ““ Why should we go ,
with a begging bowl to the Soviet | Ax Hon. MEMBER : Have you ?
Union ?” " Nobody asks him to go with |
a begging bowl to the Soviet Union or
to the People’s Republic of China.
would like to remind this House that |
diplomatic immunity is given to Ameri- "

SHrI P. SUNDARAYYA : Yes, cer-
tainly. You do not have any principles
but we have. We have got certain princi-
ples of political philosophy which we
think are in the interests of our own
people, in the interests of our own
country. If the Government is unable
to solve its economic problems and is
| not able to develop our national in-
dustry, then certainly the time will come
when the people will give their vote to
us and put us in power. The people
finding that this Government Party has
failed to do all these things necessary
for the growth of our national industry,
will vote for our party and then we
would’ show vou whether we would
carry out these things or not. There is
no use telling us now “Why don’t
you negotiate ’? This is not the way in
which these things can be tackled.

can technicians. Nobody wants you
to go to give diplomatic immunity to
Soviet technicians when they come here.
I would remind this House also that
my hon. friend Mr. Ranga himself was
one of the signatories to a telegram which
was sent to America begging for food-
grains. .

Pror. G. RANGA : There was no
begging in it. o ‘

SHr1 P. SUNDARAYYA : Even our
Prime Minister was aguinst it.

Pror. G. RANGA : There was no |
begging in it. ‘

Now I only want to bring to the notice
of the hon. Members of this House one
we are only asking the Government to | important fact. Everybody knows what
remove the obstacles which have been | has happensd by our dependence on
placed in the way of the development | America and the United Kingdom for
of our trade, in the interests of our | our imports. The moment America
national movement, in the interests of | stopped stockpiling, the prices had
our nationil industries, in the interests | begun to go up. Every businessman
of development of trade with the Soviet | knows it and if you cantinue the sime
. Union, with the People’s Republic of | thing, we will know the result when the
‘China and with other countries. Be- | situation becomes worse and when the
cause it is evident from the facts of the | economic crisis breaks out, when the
imports itself, it is evident from the | economic system in Amezrica and the
statistics which the Government itself | United Kingdom is unable to cope with
has provided that it is very meagre. its own problems. Our intention in

Suri P. SUNDARAYYA : Here,
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[Shri P. Sundarayya.] .
bringing this Resolution is only to draw
the attention of the Government, to
draw the attention of this House to the

necessity of developing trade, to the

necessity of importing machinery to
develop our own projects, our own

heavy industries, so that we need not

depend either on America or on the
Soviet Union for our Supplies. That
is exactly the reason why I was pleading
for getting more machinery and more
machine tools, so that we can davelop
our own industries and stand on
.our own legs and carry on business.
Our country should not suffer from
periodic economic upheavals, We

should have a stable export trade and a |
. stable import trade which will cater to '
the needs of our country. Now in spite |

of these things, the Government will
not develop our trade. If the Congress
Party does not take heed of these matters,
if they do consider all these things as
propaganda, then just when the crisis
breaks out or the situition comes, the
people will understand who are the
wrong doers and who are the persons
guilty. History will judge who is right
and who is wrong. Then, people will

- recognise who is responsible for the
state of affairs.

AN Hon. MEMBER : They have
judged rightly in Telengana.
have judged you properly there.

-~ SHrIP. SUNDARAYYA : Weknow
what happened there, the goondaism
that happened in that area to which, I
myself am a victim.

Sir, we have brought this Resolution
with the best of intentions. But the
Congress Party, the P. S. P. and the
K. L.P.donotseeeyeto eye with us in
this. I only want to say this. We
know that this Resolution will not be
accepted by the majority of the House.

But I think the purpose in our bringing '

this Resolution has been achieved. The

They
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. AN Hon. MEMBER : And to reach
| the ears f Moscow. -

i SerI P, SUNDARAYYA : Though
the hon. Minister is not satisfied, still
on the assurance which he has expressed

i and which shows that the Government
is also thinking of developing trade even
with Soviet Russia

" Suri D. P. KARMARKAR : We
never said ¢ even > Russia. We do not
distinguish Russia from any other Sec-
tor.

SR P. SUNDARAYYA : In theory
. you do not, but in practice you do.

In any case, since the (Government
themselves say that they will do it, I
. do not press this Resolution for a vote.
i I leave it for the people, for history to
I judge what the Government will do.
i I leave it to the Government to see how
| far they develop the eountry to improve
their trade. With these words, I with-
draw the Resolution.

MR. DEPUTY CHAIRMAN : The
Resolution was, by leave, withdrawn.
: The Secretary will read the message.

\

| Surr GOVINDA REDDY (My-
sore) : The next Resolution on the
ballot.

MR. DEPUTY CHAIRMAN : The
- Secretary will read the message.
|

|
|

| MESSAGE FROM THE HOUSE
| OF THE PEOPLE

|
. THE INDIAN POwER ALCOHOL (AMEND-
MENT) BILL, 1952

to the Council thes following message
received from the House of the People
. signad by the Secretary to the House :

|
| SECRETARY : Sir, I huve to report
|
|
|

' ““In accordance with the provisions of Rule
115 of the Ruies of procedure and Conduct

of Business in the Housc of the People, T .

debate which has been cirried on here [
has really served the useful purpose of | am directed to enclose herewith a copy of the
focussing the attention of the Govern- \‘ Indjan }{’,Oﬁfe}rl Allmhol (Argelgdniint)HBiH,
ment and of the whole House. We | [952, which has been passed by the House
. ts sitting held on th th November 1952.””
think we have done our duty to the ! ALIts sitting held on The 23 vember 195
‘ I lay the Bill on the Table,

people who have elected us.



